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Provident Funds (Amend-
ment) Scheme, 1962,
[Placed in Library. See No. LT-

3473/62 for (i) to (v).]

(b) A copy of the Ministry of Labour
and Employment Notification G.S.R.
No, 1458, dated the 2nd December, 1961
extending the Employees’ = Prevident
funds Act, 1952, to certain cane
farms. [Placed in Library. See No.
L'T-3474/62.]

(c) A copy of the Ministry of Labour
and Employment Notification S.0. No.
3087, dated the 20th December, 1961,
publishing the Employees’ Provident
Funds (Thirteenth Amendment)
Scheme (1961, under gsub-section (2)
of section 7 of the Employees’ Provi-
dent Funds Act, 1952. [Placed in
Library. See No. LT-3087/62.]

* ———

ANNOUNCEMENT RE. RESIGNA-
' TION BY MEMBER

Mgr. CHAIRMAN: I have to inform
Members that Shri B. Parameswarari,
a Member representing the State of
Madras, has resigned his seat in the
Rajya Sabha with effect from the 12th
March, 1962

MOTION OF THANKS ON PRESI-
DENT’S ADDRESS— continuad

Surt AKBAR ALI KHAN (Andhra
Pradesh): Mr. Chairman. Sir, yester-
day, when the House rose in the after-
noon, I was referring to the intensity
of feelings and the public opinion in
India regarding Goa, ang after refer-
ring to certain domestic problems I
had mentioned that it was not possible
for any democratic Government to
resist the action that the Government
of Indiy took, although in this matter
it was not on the general lines of the
policy which we had been adopting all
along.

Now, Sir, I would refer to the
Disarmament Conference which will
start its work today at Geneva, Sir, 1
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will be voicing the opinion of thus
House, of Parliament as a whole, and
the whole of India when I say that our
good wishes go 1o the success of this
conference. It is not imerely a puliti-
cal problem that they are dealing with;
it is not a matter of adjustment of
some territorial and other matters. I
look at it from the point of view of

humanity, and I consider that
the problem with which they
are faced, the task which they

have to perform, is a human problem
in which all human beings of all
countries are very deeply interested.
Sir, we know what havoc and destruc-
tion the two great world wars have
caused, We also know what disaster
these atom bombs brought about in
1945, the disaster of not only comba-
tants but of hundreds of those others
who had nothing to do directly with

the war. In view of all these we do
hope that some concrete steps will
be taken regarding disarmament. We

also hope, Sir, that nuclear tests will
be banned or that some steps will
be taken in connection with the ban-
ning of atomic tests. Now, Sir, the
non-aligned coturntries have got a
very important part to play in this
conference, and I do hope that under
the guidance of our Prime Minister
our delegation will do its best. to re-
duce the tension and to see that the
two warring elements, particularly
the United States and the TUnited
Kingdom on the one hand, and Sovi-
et Russia on the other hand, come
together, because it is only they who
can reduce the present insecurity in

the whole of the world. There are
certain signs, Sir, and we do wel-
come them, and we do hope that

something will come out of this very
important conference.

Another problem that I would like
to refer to is regarding the Congo.
On some occasion—and I felt it dur-
ing the course of the election cam-
paign—comment is made that the In-
dian Government is more concerned
with other countries and that it should
concentrate more on domestic prob-
lems. I do not subscribe to this com-
ment. Qur beliet is that in the pre-
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sent condition of the world, the Uni- |
ted Nations Organization is a bless-
ing, and with all its shortcomings
it has to be strengthened. When we
have got that conviction, then natu-
rally the consequences follow, name-
ly, that if there is a decision of the
United Nations Organization that in
certain parts of the world the servi-
ces of India, the services of Indian
money, and Indians, both civil and
military, are required, then it would
be very unwise, very impolitic to
say, “No, we have only lip sympathy
with you”, and whenever the occasion
comes to carry the burden, to get out of
it. I think thg Indian Government
should be congratulated on taking this
bold step. We have gone there at the
request of the United Nations. We
all know, Sir, what difficulties we
are facing. We all know the prin-
pricks that we are having. Still we
should have that ideal before us,
namely, the peace of the world and
the strengthening of the position of
the United Nations. With these two
ideals we should be there as far as
possible and be there effectively. It is
with this idea, Sir, that we have gone
to the Geneva Conference. It is with
this idea, Sir, that in so many other
matters at the initiative of the
United Nations we have participated.

Sir, as an independent nation you
cannot ignore the world current. We
all know that there was trouble
about the Suez Canal and our econo-
mic planning got a very serious set-
beck there. Even for the sake of our
own country and of our own econo-
mic development it is necessary that
there is peace in the world, and if
you want to keep peace in the world
you will have to share your burden
and carry it with dignity.

Now, Sir, the other point that I
would like to refer to is about our
close neighbours, China on the one
side and Pakistan on the other. 1
share the disappointment of our res-
pected President regarding the poli-
cies adopted by both these neighbours.
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So far as China is concerned, I think
we will have to come to negotiation
and settle the matter. We cannot
afford these two big countries, with
big populations, facing each other
with hatred and enmity. But cer-
tainly whatever step we take in that
direction should be taken in conso-
nace with our policy and with dignity
and self-respect of the nation and I
do hope the Chinese Government
will reconsider and modify this policy
which is provoking, which has rather
provoked a very sincere and a very
intimate friend of China. If they
revise that policy, if they consider
and just vacate the aggression that
they have committed, certainly we
should go the whole hog t¢ make
friendship with them, not only to
negotiate this Tibetan agreement but
our border question as well.

Sir, the question of Pakistan paing
me because, after all, the people who
are there are our kith and kin,
Unfortunately, through foreign en-
couragement and through communal
policies adopted by a certain political
party we had that unfortunate thing,
the partition of India. We all know,
Sir, that there was quite a consider-
able amount of public opinion against
partition. But, anyhow, under pres-
sure of circumstances it was done.
We all know what tragic things hap-
pened in the course of this partition,
most inhuman things that everybody,
every civilised country, will have to
feel as®med of. But, now we do not
want anybody to go back on it. Tt is
with this intention that the Presi-
dent’s Address clearly says that we
are prepared to have a ‘No-war Dec-
laration’. What better proposal could -
there be to establish our good faith,
that we do not have an evil eye on
Pakistan? Every time the propa-
ganda in Pakistan is that India wants
to’attack Pakistan. Here is our offer:
we want a no-war agreement. And
it they are backing out or if they are
not prepared to do it, it is for the
people and for the outside world to
judge that the propaganda about
our attacking Pakistan is absolutely
uncalled for. (Time bell rings.) It
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[Shri Akbar Ali Khan.]

you, Sir, permit me to mention two
or three points, I will finish. Now,
Sir, I would only say the invitation
of the Prime Minister has gone to
President Ayub Khan, He will come
and I wish he takes stock of the
situation in an objective manner.
That is my only request to him.

Now, the Kashmir question 1s set-
tled. The people there are happier
than the people in the area occupied
by Pakistan. Let any independent
body go and examine the situation
there. Sir, the partition has had a
storm of communal hatred and des-
iruction. We do not want the people
of this country—and I am sure _the
people of Pakistan too would not
like—to have any recurrence of those
happenings which would again create
a feeling of hatred and enmity. What
we are all interested in, and above
all, the minorities are interested in,
is that this ugly chapter should close
for ever. In the interest of both
countries let us divert our energies to
our economic development and en-
courage cordial relations so that once

more we have a brotherly and cor- !

dial feeling. .

Now, Sir, my friend, Mr. Rama-
murti, who is a very able Member of
this House, referred to certain Cons-
titutional propriety and said that it
was not right for the President to
refer in his Address to the people
registering their vote of confidence in
the Government. Sir, I am sorry. If
the hon. Member would look into the
Addresses of the Kings and Queens
of the United Kingdom he would find
therein a mention of important issues
which they take to the public. Here,
Sir, there were three fundamental
issues. One was socialism, planned
economy against which we were
threatened by the Swatantra Party
and other reactionaries. Then there
was the question of democracy against

which we were threatened by our
friends, the Communists.
Surr BHUPESH GUPTA (West

Bengal): You know, Sir, how rajahs

[ RAJYA SABHA ]

President’s Address 232

and maharajahs were their candi-
dates.
Surt AKBAR ALI KHAN: Then

there was the question of national
integration and in that connection we
were threatened by the Jan Sangh,
the Muslim League and the Ittehad-
ul-Mussalmin and similar other com-
munal organisations .

Surr P. N. RAJABHOJ
shtra): Akali Dal.

(Mahara-

Surr AKBAR ALI KHAN: These
‘were the three fundamental issues
with which we went to the public
and we are glad to say that the
country has placed full confidence in
us. We say that the country has
endorsed planned economy and soci-
alismn - ~rsus reactionaries, democracy
verst and national
integration versus communal organi-
sations, and you will be glad to learn
that in India as a whole, and in
particular in Andhra Pradesh, we
have crushed communal or_anisaiions
like the Ittehad-ul-Mussalmin and
the Jan Sangh. The President of the
Jan Sangh was defeated in Andhra
Pradesh and the President of the
Ittehad-ul-Mussalmin was defeated
in Hyderabad. The President of
the Swatantra Party was also defeated
there. Under these circumstances, I
do not think if there was any inap-
propriateness in our President saying
—he did not say the Congress
Party—“My Government has received
a vote of confidence”. And that is
perfectly right. We have come back
with the full confidence of the peo-
ple, and, well, we will fight on these
issues. We will see to it that the
advice that has heen given by our
President in his last paragraph refer-
ring to the principles of our
Constitution regarding political, social
and economic justice, will be fully
borne in mind and we will do our
best to establish those principles in
practice. Thank you.

Surr JAIRAMDAS DAULATRAM
(Nominated): Sir, while supporting
+he motion of thanks that is before the
House, I wish to say a few words with

' miemn,
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regard to only one item dealt within
the President’s Address. The Address
covers a wide range including both
.external and internal affairs. It is
inevitable that India, occupying the
position that it does in international
“matters, has to deal with all these
external questions. Our relations
with various foreign countries have
their place in our discussions in
Parliament. The Address also deals
with al} the important internal affairs.
These also, naturally, have their place
in our discussions in Parliament. But
I want to confine my remarks on this
occasion to only one particular mat-
ter relating w0 internal affairs.
1 will not refer to the very exciting
question of the elections which had
agitated the minds of some of my
colleagues yesterday and probably
will agitale others today also. I will
confine ™ remarks to what I consi-
der the basic problem before the
nation.

We have won freedom and enjoyed
the powers arising out of that free-
dom for all these fourteen or fifteen
years. The people expect that the
Government will assist the removal
from India’s face of the blot of being
still—though internationally an
important nation—one of the poorest,
one of the sickliest and one of the
most illiterate nations among the
modern nations of the world. I think
he should concentrate our attention
on implementing the various pro-
grammes which are outlined in our
Five Year Plan. These programmes
affect all aspects of the nation’s life.
They affect the life of every indivi-
dual citizen, and I think there was
great significance in the remark let
f3ll by the Prime Minister, that the
coming five years constitute a deci-
sive period in the nation’s history.
We are running a race against time.
It we really are realistic and have
our finger on the pulse of the nation,
I think that the Government on its
own part, ought to take a few steps
to see that these various programmes
are fulfilled to our satisfaction and
“they create among the people at large
:also a sense of satisfaction at the
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end of the five years, that they have
made substantial progress. I am con-
scious that the Government realises
the need for continuous care and
watch over the progress of our plans
for the betterment of the people. I
shall take only one minute of the
House and read a very significant
paragraph in the President’s Address.
Referring to the progress made in the
plans outlined in the last Five Year
Plan, this is what the President says:

“There is, however, no room for
complacency or any slackening in
effort. There are considerable
strains and stresses, as for example,
in regard to transport and supplies
of coal. These are no doubt due to
the sharp rise in economic deve-
lopment.

A determined effort to imple-
ment the physical programmes as
set out in the Plan would require
care in regard to economy and effi-
ciency and the endeavour to keep
to time schedules and priorities, all
of which are the continuing con-
cern of my Government, will alone
help the country to overcome these
obstacles.”

I think one feature of our plans
for the nation’s progress and happi-
ness is that there is no rigidity about
them. Inherently the various factors
that are responsible for the success
of the Five Year Plan are changing.’
Each factor itself is wunder forces
of change. Our Plan is very much
like a highly complicated mechanism
consisting of hundreds of parts, and
it each part does not move in time
and with the necessary speed, the
mechanism gets out of order. Ifs
functioning is partly suspended. Pro-
duction ceases, with all the conse-
quences of such stoppage. I will give
only one illustration to show how
necessary it is to keep continuous
watch on the progress of every item
constituting the Plan. If we do not do
so, then political consequences will
follow, because out of dissatisfaction
with results achieved must come dis-
content and then its inevitable poli-
tical consequences. Let us consider
our proposals for forelgn exchange
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[Shri Jairamdas Daulatram.}

We have planned for as large a figure
as Rs. 3,700 crores ot foreign exchange
being contributed by our exports.
Our exports are largely dependent
upon our production in the field and
the factory. Our factories cannot be
constructed in time unless there is
cement and cement is not available
because its production needs coal, and
coal is not available in time and in
adequate quantities because the
Railways cannot move it in time and
the railways cannot be further deve-
loped because their expansion partly
depends upon forzign exchange. And
so we come round in a circle and see
the need of integrated timely move-
ments. Unless everything moves
according to the time schedule and
gives us the results in adequate quan-
tities, the Plan is bound to get out of
order. This also is realised. But
what I would suggest in the interest
of the success of the Plan is that two
things should be considered by the
Government. I had some experience
of being associated with one of the
Committees of Parliament which con-
sidered the Five Year Plan. The
result of that experience is that both
the Members of Parliament and the
members of the Planning Commission
gained by understanding each other’s
point of view and I feel that those
discussions did lead to certain changes
in the Five Year Plan and they will
also, hereafter, lead +to further
changes. What I feel most essentia)
is that every year the Plan should
be” reviewed by the Planning Com-
mission after detailed discussion with
sub-committees of Parliament: not
five large committees consisting of
100 or 130 Members, but a large num-
ber of smaller sub-committees, each
relating to one particular subject so
that the discussions could be thorough
and probably better informed,

' 12 Noown

The second suggestien I wish to
make is that it is necessary that there
should be the fullest cooperation bet-
ween the framers of the Plan and the
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implementors of the Plan. There
should be a set system of annual dis-
cussion by the Planning Commission
with representatives of those who
have to implement the Plan, the rep-
reseniatives in the agricultural field,
representatives 1n the industrial field,
representatives in the commercial
field and so on. Unless these annual
detailed discussions take place to find
out how far we have progressed, what
are the hurdles, what are the obsta--
cles, and how they can be removed,
f am afraid our success will not be
as great and speedy as we desire.
Already, the statement I have read
out discloses that some of our cal-
culations went wrong and both in
regard to transport and coal we were
out of time; economic development
in other spheres had increased
beyond our calculations and had up-
set the smooth working of the Plan.
Therefore, 1 suggest that in the
interests of the success of the Plan
with which are tied up the progress
and happiness of the people, with
which is tied up the political content~
ment of the people, with which is
tied up the realisation by the people
of the hopes which were raised when
we achieved independence, we should
concentrate upon rapid results. I
hope the Government will consider
the two suggestions, which I have
made so that in the coming time we
will be more successfully able lo
implement the Plan which is going
to affect every individual citizen in
this nation in every vital aspect of his
life.

Surt BABUBHAI CHINAI {Maha-
rashtra) : Mr. Chairman, I shail res-
trict myself to the observations in ihe
President’s speech so far as commerce,
industry, agriculture and trade are
concerned, Sir, it is very fortunate for
this country that in spite of floods in
the last year in most of the Stateg like
Uttar Pradesh, Bihar, Maharashtra,
Madhya Pradesh, Mysore, Madras and
Kerala, we had a good agricultural
year and the index number of produc-
tion went up from 128:7 in 1959-60 to
1391 in 1960-61 and thereby ap in-
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crease of nearly 8:1 per cent. has been
shown but, Sir, this should not be
taken as a complete picture because, on
the other hand, we have not been able
to take care of our cash crops like cot-
ton ang jute. We had surplus so far as
sugar and jute are concerned but not in
connection with cotton and oilseeds. A
shortfall in production of long staple
cotton made it incumbent to make lar-
ger imports from foreign countries. In
regard to sugar and jute, the question
of maintaining a reasonable price is
also very important. It is no doubt
true that of late jute is picking up due
to enquiries from foreign countries
and especially from the United States
of America. The maintenance of the
present rate of exports, let alone an
increase in it, will in the ultimate ana-
lysis depend on how well and how
continuously we will be in a position to
supply the overseas market at com-
petitive prices. The difficulties, the
sugar industry is facing, is kiown to
everybody and I hope that in times to
come we will able to dispose of our
surplus sugar in the export market.

It is true that there has been a
striking increase in industrial produc-
tion though the rate of increase 1is
relatively smaller than in the previous
years. It is estimated, Sir, that the
rate of increase in production may
come 10 about 9 per cent, in 1961 as
against 12-1 per cent. in 1960. Even
if textileg were left out, Sir, the indus-
trial production shows a rise of only
14 per cent. compared to 17.3 per cent.
in the previous year. The index, I am
aware, does not provide adequate
coverage of the ancillary industries;
nevertheless, the fact remains that the
rate of growth has not been adequate.
This state of affairs is due among
others to sliortage of power and trans-
port. Scarcity of raw materials, espe-
cially steel in a number of cases also
persists, The Third Five Year Plan
provides for an increase in the install-
ed power generating capacity by 123
per cent. over the Second Plan. This,
however, is wholly inadequate for
during the period 1948—55 the rela-
tionship between the power consumed
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and the industrial growth was such
that for every ten point rise in indus-
trial production, the increase in the
power consumption index was of the
order of eighteen points. For the
period 1951—61, Sir, the corresponding
figures are for every ten point rise in
the index of industrial production, the
increase in power consumption index
was twenty-three points. On the same
basis, for a 70 per cent. increase in
industrial production that is envisaged
in the Third Plan, the increase in the
index of the power consumption should
be in the order of nearly 163 and not
123 as planned by the planners. It
should be noted. Sir, that this 123 per
cent. represents installed generating
capacity whereas 163 per cent. repre-
sentg the actual requirement. The
installed generating capacity should be
more than 163 in order to allow for
some idle capacity to tide over emer--
gencies.

[THE Vice-CHAIRMAN (SHgrr M. P.
Buareava) in the Chair.]

The allocations for power should,
therefore, be considerably stepped up.

(Interruption)

One does not know whether the new
Government will be the same or whe-
ther there will be any changes. My
friend, the hon. Minister, will be in a
better position to enlighten us in this
House.

As regards transport, Sir, by the end
of the Second Plan the railways could
carry only 154 million tons of traffic.
The revised target of 162 million tons
could not be achieved. The pro-
gramme for the railways in the Third
Plan is that by 1965-66 they propose to
be in a position to carry 245 million

tons of originating traffic. Sir, the
actual requirements will be in the
order of 275 million tons. The Plan

provides for an increase of originating
traffic of less than 6 per cent. in res-
pect of general goods. We all know,
Sir, however, that the increase in in-
dustrial production in respect of goods
of this kind will be mere than 6 per
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cent. A study of the various projects
of the private sector shows that in-
crease in general goods will be of the
order of 12 per cent. to 15 per cent.
annually. Hence, additional traffic in
general goods by 1965-66 will have to
be of the order of nearly 145 million
tons and not 109 million tons as en-
visaged in the Plan.

In this connection I may refer par-
ticularly to the difficulties faced in the
allocation of railway wagons for the
transport of coal. You will recall that
certain units in Gujarat and other
parts of the country have been recent-
ly threatened with closure consequent
on the failure of the railways to move
coal in adequate quantity. Latest re-
ports alsg indirate that the transport
of ccal een "1z not come up
to expectations. ...uspurl of coal by
road even though for short distances
is not a reasonable substitute due to
high cost. Sir, this mode of transport
could be usefully pursued only if
-trailer-truck combination is used which
‘may also mean widening and streng-
-thening of the road transport system.

May 1 invite your attention, in this
connection, to the representation made
particularly by the textile units in
Gujarat to facilitate them to shift over
to the use of furnace oil by reducing
the duty on it to an economic level?
Sir, this aspect becomes important
When it is recognised that the change-
over will itself entail additional capi-
tal outlay. In this context it is neces-
sary not only to step up the pro-
gramme of expansion of railways but
alsg provide for a larger incrcase in
road transport. The final Report of the
Neogy Committee on road-rail ce~ordi-
nation, I hope, will be available short-
ly in this bchalt and should be taken
cognisance of gnd implemented.

A number of engineering industrial
units are faced with shortage of steel.
The target for steel in the Second Plan
was 4'3 million tons but the overall
shortage wag as much ay 2 million tons,
The Third Plan target is 6 million tons
but the limestone reserves and inade-

[ RAJYA SABHA ]

President’s Address 240

quate transport facilities have present-
ed serious problems for increasing
steel output.

We may, now, Sir, turn to the
foreign exchange position. Sir, sterling
balances have not shown any improve-
ment; they are round about Rs. 136
crores and despite the asssistance cffer-
ed by international bodjes such as the
World Bank and other friendly coun-
tries, quite a lot remains to be cover-
ed. Although exports in 1961 were
higher by nearly Rs. 34 crores and
imports were lower by Rs. 127 croves,
the picture cannot be descrihed as a
bright one. Much more effort is re-
quired to be done, greater =fforts at a
suitable pace. The achievement of the
Third Plan target of nearly Rs, 740
crores as against Rs. 610 crores achiev-
ed during the Second Plan implies a
very big increase in the exports of the
country especially of the new manu-
factured -products. I am glad that
Government is not keen on insisting on
compulsory exports. I am also aware
that it is the duty of trade and indus-
try to co-operate voluntarily with a
view to increasing exports. It is true,
Sir, that there are certain aobstacles
which can be cleared only by Govern-
ment. There is, for instance, {ax on
tea and jute goods, I am glad that
Government is thinking of giving some
kind of income-tax rebate for promot-
ing exports. At the same time, Sir,
few can deny that in the ultimate
analysis it is only the cost of produc-
tion that will determine the competi-
tiveness of a commodity in interna-
tional markets. The cost of production
can be reduced if rationalisation is
carried out speedily in industries like
textiles.

One last point and I have done. I
would strongly urge upon the Govern-
ment to go ahead with vigour in the
programme of expanding education at
all levels, right from the kindergarten
age group. The only investment which
has the longest gestation period is edu-
cation. It would take at least two
decades before we can train our en-
gineers; doctors and other professional
men, including administrators. This
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aspect of the matter must be kepi pro-
minently in our mind. This aspect
would give us the much-needed man-
power, trained man-power wnicn we
need to develop our country. Viewed
in this context, some re-thinking is
necessary and I trust that my sugges-
tions will be examined in the light of
their merits.

Surt SUDHIR GHOSH (West Ben-
gal): Mr. Vice-Chairman, I shall
make a few brief remarks about that
part of the President’s Address which
dealg with foreign affairs and the for-
eign policy of the Government. Foreign
affairs, Mr. Vice-Chairman, have as-
sumed supreme
point of time because the sword of
Damocles hangs over the children of
man and the thread by which it hangs
is a very slender thread indeed. Few
people realise how near we are, how
desperately near we are, to a thermo-
nuclear holocaust which ig capable of
wiping out almost the whole of human
life op this earth, Considered against
this sombyre background all the ex-
citement about problems of colonialism
or even the great endeavour of a
country like ours to find a solution to
the problem of poverty pales into
insignificance because what is at stake
is the very existence of manking and
civilisation,

The President of the United States
has announced that subject to certain
conditiong he has ordered the resump-
tion of atmospheric nuclear tests next
month in the Pacific Christmas Islands.
The House will recollect how ordinary
men and women all over the world
felt outraged when last autumn Chair-
man Khrushchev decided to explore his
57-megaton bombs and to pollute the
earth’s atmosphere and rejected all
appeals made to him from all parts of
the world, ! :

We have no right, Mr. Vice-Chair-
man, to question the sincerity either of
President Kennedy or Chairman
Khrushchev when each one of them
says in turn that in view of the great
responsibility on his shoulders for the
protection of his people and for the
sake of world peace, there was no
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other course open to either of them
except to take this distasteful decision.

Against the background of threats
and counter-threats, there is t{o be &
Disarmament Conference—~perhaps
later g Summit Meeting—at Geneva
and even a country like ours which
hag not got a great deal by way of
armaments to get rid of will have to
think out the contribution it can make
in that desperate situation,

The American Defence Secretary,
Mr. McNamara, said in a public state-
ment a short time ago that the Ame-
rican nuclear strike force consisted of
1700 inter-continental bombers; seve-
ral dozen inter-continental ballistic
missiles; some 80 Polaris missiles in
nuclear-powered submarineg and
about the same number of Thors and
Jupiters, about 300 nuclear-armed
carrier-borne aircraft with megaton
warheads and about 1000 supersonic
land-baseq fighters with nuclear war-
heads,

[THE Vice-CmamirMan (Surr K K.

SHAH) in the Chair.]

The total American stockpile of nuc-
lear weapons has been estimated as
30,000 megatons; in other words pro-
vision has been made for 150 tonsg of
TNT equivalent for every man, wo-
man and child in Soviet Russia, That
seemg to be a very frightening provi-
sion indeed.

Perhaps the hon. Minister will give
me a hearing instead of talking.

Tee DEPUTY MINISTER or
EXTERNAL AFFAIRS (SHRIMATI
LARSHMI MENON): 1 am here,

[Tue VICE-CHATIRMAN (SarI K. K.
SgaH): I hope you have heard.

Surr SUDHIR GHOSH: I hope the
hon. Ministerg instead of talking, will
perhaps give me a hearing. Our Rus-
sian friends are not so vocal as our
American friends about their nuclear
stockpile; but the Soviet Defence
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Minister, Marshal Malinovsky said in
a public statement a few weeks ago
that the TU.S.S.R. has the nuclear
power to destroy all the important
industrial, administrative and political
centres of the United States and whole
countries which have provideq land
for American war bases. In other
words the U.S.S8.R. claims to he in a
position to destroy the whole of Wes-
tern Europe and most of the U.S.A.

While the United States has the nuc-
clear power to destroy every single
life in the U.S.S.R. several timeg over
it is defencelesg against Russian mis-
siles. While the U.S.S.R, is in a posi-
tion to destroy the whole of Western
Europe and most of the U.S.A. it is
defenceless against American missiles.
In this curious situation in which each
party ‘has got the power to destroy the
other but cannot defend itself there
is a frantic race going on to develop
what is called an anti-missile device.
It appears that President Kennedy
suspects that the U.S.S.R. in their
latest series of atmospheric tests last
autumn were working on the develop-
ment of an anti-missile device. Mr.
Khrushchev also knows that our
American friends are also frantically
searching for a similar anti-missile
device. And the fear is that whoever
wing this race and makes the discovery
first is going to be on top and will be
in a position to dictate his terms to the
others. And hence this mad race to
resume nuclear tests in the earth’s
atmosphere, and to endanger the
future of man,

Mr. Vice-Chairman, a vast sea of
suspicion separates the two sides.
The forces that are at work on both
sides are highly complex. They are
military, economic and also emotion-
al. No less a man than Mr. Eisen-
hower, while he was still President
of the United States, pointed out that
he was concerned about the influence
exercised on the American Govern-
ment by the American arms industry
and the American military leaders.
This is exactly what he said:
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“This conjunction of an immense
military establishment and a large
arms industry is new in American
experience. The total influence—
economic, political and even spiri-
tual—is felt in every city, every
State and every office of the fede-
ral Government, In the Councils
of Government we must guard
against the acquisition of unwant-
ed influence, whether sought or un-
sought, by the military-industrial
complex. The potential for disas-
trous use of misplaced power exists
and will persist.”

Now, the President of the United
States is not a person who could be
accused of un-American activities,

On the Russian side, Mr. Mikhail.
Suslov who is second in importance
only to Mr. Khrushchev in the Com-
munist Party organisation a few
weeks ago made a very authoratative
statement that co-existence was not.
possible between the Communist.
system and the non-Communist sys-
tem. Incidentally, Mr, Suslov came:
to India a year ago to attend the
annual conference of the Communist
Party of India and for the first time
our Russian friends made it plain that
they identify themselves officially
with the Communist Party of India.
Before then they had made it plain
to us that their support was for the
Nehru Government and not for the
Communist Party of India. Accord-
ing to Mr. Suslov the destruction of
the non-Communist system by the
Communist system can be carried out
by methods other than a global nu-
clear war, that is, methods of sabo-
tage, infiltration and so forth. Well,
now, naturally the non-Communists
of the world do not look forward
with great pleasure to this possibility
of annihilation.

Mr, Vice-Chairman, as one tries to
understand both sides at this critical
time, poised against each other in a
posture of mortal combat, one feels
so bewildered that one does not know
what one could do about it—excent
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perhaps pray, if one believes in pray-
er. I had, Mr. Vice-Chairman, the
privilege of seeing the President of
the United States, Mr. Kennedy, in
Washington last August and I was
much touched to see the eagerness
-with which he talked about Mahatma
Gandhi and the clue to the power of
this extraordinary leader of men who
did not have a government or an
army or a navy behind him and yet
whose very existence radiated such
.astonishing power. On my return to
India I received a very friendly letter
from the President and on the strength
of the generosity he showed me, I
ventured a month ago to make an
appeal to him in the course of which
I said:

“Mr. President, Mr. Khrushchev

said to the Indian Ambassador in
Moscow (who tried to understand
why Mr. Khrushchev decided to

resume nuclear tests in the earth’s
atmosphere) that “every profession
has its own logic”, meaning thereby
‘that it was the logic of the military
profession in Soviet Russia which
induced Mr. Khrushchev to carry
out these horrible tests in defiance
- of world opinion. I do hope
pray, Mr. President, that even if
‘the logic of the military profession
in the United States proves to be
the same as the logic of the mili-
tary profession in 4the TU.S.SR,
political leadership in America will
rise above military logic. When I
saw you, Mr. President, last August,
I ventured to mention fo you that
I had the good fortune of knowing
Mahatma Gandhi rather intimately
and you talked about Gandhi -with
feeling. May I, in the name of ail
-that Gandhi lived and died for,
appeal to you not io be persuaded
by military logic as Mr. Khrushchev
did?”. . o

Mr. Vice-Chairman, I am not such
an unintelligent person as to imagine
that the appeal of one lonely member
of the Indian Parliament was going
to make any great difference to the
‘decision to be made by the President
f the United States of America who
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occupies the most powerful office on
earth today. But I also know that it
was not altogether wasted.

I have never had the privilege of
knowing Mr. Khrushchev but I have
heard from friends who have had Jong
discussions with him in Moscow that
Mr. Khrushchev keeps on his work
desk g little statue of Mahatma
Gandhi. Mr. Khrushchev is a Com-
munist. He does not believe in God
and is a very different type of person
from Mahatma Gandhi, and yet who
knows in what strange manner this
extraordinary man Gandhi touched
some of the strings of Mr. Khrush-
chev’s heart?

One more word, Mr. Vice-Chair-
man, and I have done. Now, what
can a country like India do in this
desperate situation to contribute to
the discussions at the Disarmament
Conference in Geneva? One thing is
quite clear that in a situation which
is already charged with deep suspi-
cion cleverness is utterly useless and
there is nothing that India can do by
contributing her own share of clever-
ness in that situation. Our represen-
tative, Mr. Menon, is at a disadvan-
tage there because in his public state-
ments he had made it clear that he
has a lot of suspicion about fhe Bri-
tish and the Americans while the Bri-
tish and the Americans have made it
equally clear that they have certain
suspicions about Mr, Menon. I am not
suggesting for one moment that it is
Mr, Menon’s fault but the existence
of this unfortunate fact makes it im-
possible for Mr, Menon to make any
useful contribution there at all.

These are extraordinary times, Mr.
Vice-Chairman, and perhaps India
could take an extraordinary step. I
was wondering therefore whether the
Prime Minister of India would not
consider the possibility of sending to
the Geneva Conference as Indian
spokesman Mr. Vinoba Bhave or per-
haps Mr. Jaya Prakash Narayan

Surr ARJUN ARORA (Uttar Pra-
desh): Or Mr. Sudhir Ghosh.
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Surr SUDHIR GHOSH . . . or
perhaps Mrs. Indira Gandhi., The
voice of Vinobaji can perhaps help
our Russian friends to understand the

meaning of that little statue of the

frail old Indian which their leader,
Mr. Khrushchev, keeps on his desk.
His voice would perhaps help our
American friends to understand how
Gandhiji dealt with his ‘“adversar-
jes.”” Mr. Jaya Prakash Narayan 1s
the man who enjoyed the love, con-
fidence and trust of Mahatma Gandhi
in very ample measure and he is un-
tarnished by the politics of power.
Mrs. Gandhi may not be such a
great personality as her father, but
everybody knows she possesses very
sound common-sense and perhaps a
person like her could introduce into
that atmosphere a little bit of com-
mon-sense which is so very rare in
clever men. And she is g woman.
Who can be a better spokesman in
this crisis of civilisation than a
woman—a woman who is a mother?

SxHrr BIREN ROY (West Bengal):
Sir, we heard patiently the Address
delivered by the President of India
and we took unote of certain of his
desires and statements on which I
would like to speak a few  words.
First, he has spoken about building a
gocialist society and he has mention-
ed that the electorate has given a re-
newed mandate for the establishment
of a democratic socialist society. He
has stated that this vast democratic
exercise, that is, the election, has
been peaceful orderly and in accord-
ance with our constitutional process-
es. Now, the point is whether the
principles and practices are quite in
order or contradictory. The subject
thus I would speak on now is about
the election that has just been com-
pleted and which certainly has given
a mandate for the establishmen: of a
socialist society. It is certainly a
mandate to Mr. Nehru and his poli-
cies. I would rather not state whe.
ther it has been a manflate to the
Congress Party or the Government,
thcugh the elections were run by the
Government of the Party as it is done
In America. I am stating that very
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deliberately. In our Constituticn i
15 stateq that a person can  spen
Rs. 8,000 for an assembly consti
tuency and Rs. 25,000 for a Par
hiamentary constituency. I leave i
to you all to judge whether, in a de
mocratic country striving to attain
socialist society, you can ever thinl
of a person from any part of Indi
not being backed by heavy finance o
not being backed by a certain Gov-
ernment of the Party or by anybody
else interested to fork out a sum o
Rs. 8,000 to contest an election
when 1t has just been pointed out thaf
the annual income per cepita is only
Rs. 325 or so. Or is it that we mus!
conclude that the Government o
the Party or the parties in oppositior
must get into their fold people tt
boost about it, spend money and then
get some people to support them in
this legislature? 1Is it possible to
build up any kind of a socialist
society by such methods? No.

There is another aspect, planning.
It has also been mentioned in the
Address and certainly g kind of plan-
ning is being carried on. Is it possi-
ble that you can plan for a socialist
society by this means? Planning en-
visages socialism, not democratic
planning. There are certain words
that I could have used but these are
in our zonal language and, therefore,
it is difficult to use them here. I do
not also know much of Hindi to us2
similar equivalents, but one could be
used and that is what they say in
Bengal as “Dilli  ka Laddu”:—

S @ v agaar, S g anr
ar oY gEEET |

The election has also shown—and
it is now called a constitutional prac-
tice——that money can be donated or-
contributed to the parties by big in--
dustrialists and capitalists. And they
have been so accepted by the Congress:
Party and by another party—one and!
no other party——the partv denounced
by our Prime Minister. I would not:
name the party. Everybody knows:
it. That is the party of big business.
These are the two parties which have:
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been paid money constitutionally, not
undemocratically, by the feudal
lords and big business. Is it the de-
sire of big business, by just finan-
cing both sides, to build up a socia-
list society and a planned economy?
Is it not a contradiction? It is against
any principle. Not only that. We find
something very peculiar. Previously
some of the ex-rulers and princes came
to both Houses independently. Per-
haps somz= later joined the Congress
and some did not. This time we see
a unique thing. We sece some of the
ex-rulers and princes trying to buld
up a democratic socialist society com-
ing as members of the Congress Party,
as candidates fighting a democratic
election. On the other side, we are
sezing them also in the opposition.
supported by big business, fighting
the same Govermment of the party. I
do not know whether they profess to
build up a socialist goc’'ety. So, we
havz now to draw a distinction. What
shall we do? We have to proceed
very carefully., We have had ten
years of planning. We are going to
have the third five years of planning.
We know what the results are. We
shall discuss the results when we
have time to speak on the Budget and
other thimgs. But we know certainly
that the cemmon man has not much
benefited by planning. Also, the re-
port of the Committee appointed to
enquire into where the Plan benefits
have actually gone has not yet come
out and perhaps will never come out.
Are we to see’in the next five years,
before another election, that we have
a Government of the party being run
as a managing agency of big money
bags and capitalists in the country or
are we really interested in running a
democratic institution based on the
principle of Dringing in a socialist
society—what iz called a democratic
socialist society in this country?

There are some friends, some of
them here, who have hit at the Com-
munist Party, calling them as dicta-
torial or as trying to bring about a
proletariat dictatorship or something
like that. I must, however, point out
that here in India, the Communist
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Party 1s different and it is the only
Commnunist Party in the world which
has accepted at least democracy, par-
liamentary democracy on adult fran-
chise according to Western ideas and
even came to power in one State
through votes, in the same manner as
you want any party to win by the
votes. Things were changed there by
means which let us not discuss. It is
a thing of the past. But things are
going to change there also again in
future. Now, if we are to bring in
the people of the soil as representa-
tives, if we are to build up a socia-
list society, we have to see that
money and such things do not play
a part in corrupting society, in bribing
the electorates, in bringing in people
whom only these people with money
want. And, therefore, we have to
change our Constitution in accordance
with that. We have also to change it
so that the peoples’ wish is reflected
in this legislature in the proportion
in which they have voted and not by
as in some States you
There even when the Con-~
gress got more votes, it got elected
less Members in the Houses. In other
place;s the opposition, the Swatan-
trites, the Communist or Jana Sanghis .
even though they got more votes, also

got less Members. With less votes
some get more Members. Such
things should not be allowed to

happen in a real democracy.

The proportion of voting should be-
reflected in the legislature. In mo--
dern democratic countries the consti-
tution does give importance to this
essential thing, A certain part is
elected by majority voting and the
rest of the part is then equalised for
the total number of candidates accord-
ing to the percentage of votes that
are secured by the parties at the polls.
The parties which are splinter parties
and get less than a fixed minimum
percentage of say 3 to 4 per cent are
gradually eliminated. There the de-
mocracies therefore run as Govern-
ment of the party and the parties in
opposition are really respected and
they are also part of the Government;
they are treated as such so that some-
time later they can, if needed, take
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up the reins of government. I do not
think that the way in which we are
proceeding it would ever be so. It
will perhaps be so only if we do not
say any more that we are going to
build up a democratic socialist state
but that we are just an ordinary de-
mocracy of the western type. There
is then no question of planning for
socialism. Then you have a free eco-
nomy, and thai sort of society you
can build with the type of electoral
system and elections that you have
at present. All that you profess them
about socialist society will vanish,

Mr, Vice-Chairman, 1 will not go
on much further except to refer to
‘the observations of the President on
the policy of national integration.
That is a very serious thing because
these fourteen years have shown us
where we are going. India is now
-a country of sixteen different States
having sixteen different languages.
‘But India is not a federation. It is a
unitary Government. The result has
‘been that there has been enormous
dissatisfaction pot only in the South
but in other places also. You have
seen that the D M.K, wants a com-
pletely separate, independent State
or secession from the Centre. You
have seen things which have hap-
pened to the Bengalis residing in
Assam. You have seen things which
have happened and which are hap-
pening still about the position of the
Akalis in the Punjab. National inte-
gration will not come about in this
manner. Integration can only be
achieved wher you completely change
your Constitution into a federal one
and when this Council of States here
is also changed into a Council of these
National States that we will Thave
with equal representalion so that
everybody hag a sense of feeling that
he belongs to it. The sense of feel-
ing now is that they are going to be
ruled by certain groups speaking cer-
tain languages. That is the feeling
that is going on. This feeling is going
on in Eastern India. It is going on
in South India. It is going on also
jn Northern India. Now what is going
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to happen? If we do not check it
from now on, within the next ten
years we will see the results of dis-
integration and not integration which
is really what we are striving for and
what we are hoping to achieve.

Regarding our freign policy 'many
hon. Members have already stated
certain things. The Budget discus-
sion will perhaps be the best occasion
to discuss that. 1 shall refer to one
point which has been made by our
friend Mr. Khan about the Congo, The
Prime Minister himself stated before
in this House several times about our
position in the Congo. He described
Mr. Tshombe sometimes ag a gangster
even, and you might have even seen
from the newspapers yesterday that
this Mr. Tshombe is not only very
much alive and kicking but is going
to be protected and given all sorts of
guarantees just because the nations
which are behind him consider that
he is the man who can deliver the
goods for them, and he is going to
see Mr. Adoula on equal terms. At
the same time you see what has hap-
pened—it may be past history, but 1t
is very recent history. The first legal
Prime Minister of Congo Mr.
Lumumba wag murdered. No action
was taken, no enquiry fas held.
The gentleman who was the follower
of Mr. Lumumba, that is Mr. Gizenga,
just because he was hig follower, has
now by some means or other, by some
hook or crook been imprisoned and
kept in preventive detention. This is
what has happened. We tried for
justice through the U.N., we tried for
peace there, and so on, but we have
been placed in such a position—be-
cause we have no influence in the
U.N. executive at all—that we are
being used as a cat’s-paw in this
game Now, we do not know how
long we shall remain involved in this
game with our army. We cannot in-
fluence the decisions. What are we
waiting there for? Are we there just
to prove to the other Africans that
we are there simply to watch and do
what we are called upon to do as de-
sired by the monopoly capitalists and
say that the European are doing all

isquryy asoyy
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Surl AKBAR ALI KHAN: The posi-
tion will improve if we withdraw ., . .

Sert BIREN ROY: I have not
finished. I am only stating that it is
time that our Government should
consider these things and as to what
steps they should take. It is neither
for me nor for you, but we are tell-
ing our Government that we are now
in this helpless position. We must
know on which side we are
going to be and what rights we are
going to protect, because our Prime
Minister categorically stated what he
thought about these when we jumped
into the fray. Now he knowg also
where we have been placed.

S} I ATCAT AW (T TR ) -
ITETEE AgIed, g9 0T qegafa o
& T FAF & [F IgIA AH TR A&
TR AT wRadE T aweamy
MY gw ArT #r e fewmar & &
UF &1 AR qEg ail F & FAT w9
faa qzwt ¥ R @A A g

Teeafq St 7 w99 AW § F@r
fe gnfaafar M S@nans & et &
wtsrfera ST &t AT FUTTaE G A
W quae ¥ fag wigEr gem a@
faeae =T 3w & fafisr wt & ag
gequy w7 €ga fear 74v 1 g faag
TAAT gy ¢ fF gu W wA Sy &
W AR TR I 939 ¥, [T 9qrE A,
= a1 9T A fear @ o & & amifas
gufa &1 qJE WEL gAT I o
FHAuE & 2 & Y FIW & FAN
a1 91fed, afer 3 ¥ W An g
aifed, @ s7 & @7 fooma & swfq
FEN 9 HEEF & |

T ¥ gRg 7@ & g ¥
R A B aEFd d
CogEy ¥ agT wT AW fFm g
g Qe H IFIFA qARA A
826 RSD—3.
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[ Fr fedl 3 arer @EAHT #1ogEdr

¥ Yo oY Wafd g qeee WA A
g7 zoo@ﬁélq@fgﬁm
TG FT FEATHT AT G Q%o H G
T ot @ AR AT e QTR
9 8y ¥ folt 9 Y geqmi §
frer & A% ¥, 920 faenfuar s
TrreRr A foe T g Wew 93,540 &
TE 81 et R fecentar 19 & fad w2
SET FaeT Y, 000 fganfordT #1 sgaeqr
ft o Fgt 4, N faarremt & fod
SHTEAT §I TS § | 39 I FY GeqrH]
F1 HeqT gHT 37 | g T § AT -
ot & for sifas gfaar ot gowew
g€ & aTq T ¥ gHTU FA QR AG
I FHAT g | g9 T7ER giaa afeqs
afam wimT 1 fore |y & foad
=9 919 & faama g & fF dadiaa
AR arfas ot & fad o swg &ney
gt & 37 ¥ fag waia g ¥ fafam
#rr agr foad § 1 T weT Wt
FHra &1 agr freTad @ @ e g
iFiee faar s AW @i der
¥ aff faoy €1 agg @ @ @
ayt qF @TelY &1 99T @A @ HiE ST &
faa avg =afym F€f A=y | Faw @)
UF FIOT A9y ¢ &6 guik ¥ ¥ Fsvfas!
Y FH & | FH AT, W FH QT U
W Sy G faer sToa #E A &
Ao 7 3 # &Y farerr neq &% & Wy g
AT ATE Y, S8 AT & IG7T H H1S AT
T grr & wifs S uefafazifes
qieeg § AR S anafefes 9w §
ITF AT A FET W WL g |
N FT g OF Ao ag =vea & &5
g IF § 97 9= AT FL | G FS-
s ag £ v gAY gt &y o Gefafae-
fea afadw & 9a & ford TeWe omt X
TEEET & Ay g & W anzfefrw
gfadsr & araeg ¥ S AART AFIT HY

¥ €, I & 5% oew gaw v ¥
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Tpede g1 § | @ & wfafem ansfefes
FFE &1 F2 qAEER AG fHAr g,
F 98 ¥&H TG grar & ot efufaedica
atadsr arai #7 & | vetafaeefea wiads
&1 ST ISR g, 99 F qUEL {1, I
Foaga @ fow g oo ow et
T ARy AN W18 g ¥ gt 9g,
HY aEEETd €, S9 9% 9w 9,
g3 & arsfefes afadsr & wran qaws
g § | a wEw § g g
frrt &1 T o § iR A §
flo T o FI ol wra #¥ 3,
faveg dro oo Sro &Y fodlt T FA &
m:ﬁ&m{?o!{'o@o 9T gréo do
qgo # TYAM™I ¥ 937 & AT aHAAT
g #<a & 1 gafad ag e & fF
g agl ot gfzar andfefes afaq
F1 faafor fFar o3 | 5% 5 gfeawr
gefafaeifea afam &, feaw #ree
afag 2, gferm g afaw &, wif,
I s ¥ gfeww wigfefos afaw @
T I AAT § GHEET @
garsee ferew §  angfefes fafaer
afqw oo ¢ o Gefafedfer fafaw
gfag mewr & | afz=wdy S # anfefes
g arelt #1 s Gefafedfea afem
AT F FTEAX AT qAeATs e &
e w9 § srfefes afem ardl &t
YT A sgrET a9+ fAaar & S & wgl
St F% ¥ 3 asfufeeefea afaw g,
3Iq & WY mfus Ja= darfas sEsami
Y F W T AT AT AIFIR FT
Y =T AT & 1 ARt S o Sies 5w
arEfefew oe Sefeaw foas &, 99 &
uF FHE A QeuY H g Y w0 99
1 78 F9 g8 fFar @ 5 anfefes
Uz dwiEwe &9 qrE & fad fewie o
AATE SISAH FT A FAAAT FL | I
FHer § ag WY wgr mar Ay fr andfefes
iR i afgq o tefafaefea
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afaq ¥ 97 & ag F9 g foear 919 0
I=M  Tg W fawifar a1 4 fF s
w1 gfeay anzfefes afaw awé smd |
Fifqe o arsfefes degsfeaa
s Fr wafar ar@y 7 o (Luy HoF
qrifafF qiad FHEY T91% 1 99 FHE
T AT 3o faTeT, & ey # ffar
¥ %3 fawr o #1 faasT 357 7w
T & ATHY T@ATE | FHEA T &
“The Committee is of unanimous
opinion that the pay and prospects,
retirement and other benefits of
scientific workers should be made

as attractive as those of the admin-
istrative services in Government.”

WH I ag ¥ ¢

“Scientific workers possessing ad-
ministrative ability should be given
opportunity to hold higher admin-
istrative posts. There should be

* also provision for transfer from the

administrative service of individuals
seriously interested in scientific
work to scientific posts permanently
or for specified periods.”

g fawfar s Ry W@,
#2850 FY HfeT HATF 1 7 aga
=S FT G O AL v & R 9w &
= I & wr Wfew g€ oar 7 3
o IM A At &) 3| ARy
7T fdeT ag € f gemR Tt o
T T A TAT =A1 fa=man & q1 'Y
FT 78 T727 & [ qg 39 957 ax IHiAr-
w@F faaw &3 ) g agt aga e
I T F arifefes ava & faw=i 7
faat & fefiai s T § 1 oeg ea ¥
qAFT 07 & W fywwa IET I3
WA & R W F g 0¥ e
& Fargor 9 & B ) i ar IR
TTHEAT F¥ AT WX FEY Fel & Al
F 9 gfag #7 F 73 qae g ™
T A T avEd H S gaR A ¥
qET WA & I KT A AFW FHIAT A0,
Sy fE<faur & § § Fgmr {5 agr
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arzfzftes afaq qrai &1 @40 A7 q4-
&1g &1 S § 9 7% 73 asfAfregfor
afaq Frdt w1 781 faady € | AT A FA
FTFT FROE 5T fFga s ag Ay §
f gare 2q & faarq #r 3afq g1 A
g7y Tatfas aaat &1 gafq & 7
T 291 737 33 73 qr3fafes wream
g7 d s faigisaad d sm
FIA aT wEAr 73y foad ¥ gH oy
qrEAT gaT 3@ ¥ 9 47 7ey &
HT I RN FZT AT ETAT AT IFAT )
A1 wre g 0F T we sfear angfe-
T Fiaq wraq w7 AT ITF FfER-
fea saafrdas & ¥wzz gy, Avgan
g A fafrder g g 7 Ta AR /A
AR usfufeeifra afads o &
N TaaT & fag fq7 ag omw
ey § 39 g a8 DI faw ey
w0 7% {7 5 % 377 3z fawla
378z wek 3fear F #13 frsaear
SEHCIREEIE IS (I UEE

a0 A faa & 7w qegafy o
FwiT v g 77 A3 E wEeA-
QR AT A e wET R

“gTtAT T A AT qra-gaTe
& {43 damadr T 9 gt a
gafa M7 fawm g AEas &
TR T F AL GTHITF IT & BA-
tTEq S ST H AT S F T
gaT o faEam gom § AR AT §
fg 3 N y Sfaga swder Im
g K waAig o ag g

AZ HFAT TFH TH(T F1 TIAT T 47
& fF g 2o qAl Hawar §; wits
TR 3T &1 AlaT FIgeqT ArAT § @
2 arag ¥ S fw g wrarg fadvar
ST FgF ¥, AW FTUST FHAT @A g
M gq Wz R Fomaw T @ &)
T gATR ATAT Fv I«ly T oar @
2y &y A FaAlq ol | T AR arA
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#1 waafy g ar ar w5 w34y
Frn =g wyanfos faare FaT ey &
a1 ;7T w1 AT P A ey
FWAT grm | fa3 o & e agh
| ¥ g gaq Jaar g ar fyad 7w
B ®74 & faq T TG¥ & Iy wnfaw
ZAT IR ¥ FTA &1 AT ST Tl ¢ |
R F q0A AWT FZT A & % 7iT A
A A NI R IT T | 78 STF 2 FAIF
TRX § 39%F 92 ArFg N, A & ITHT
99 THT F1HT &, TZU F I 51 745
1A faaa & agd § 39 &1 qumw
NF @qad &1 fwodr § 1 g g &
Iafa g1, A F ¥ gw 3g v gfa-
T AT FL, AP &7 IoF (3747 A,
eIl FIT TEAT HT (A, IO oF
ooy (63 9, wSg-Usy G
Y ST, AT TG AT AR H TET WG9
afer @z @@ 3T FT TG A T
g 7z fz7 7197 & 57 gAT A9 ¥ Ay
JTHT Y AT ATHOT g 1 gF WA §
f& waTdz A W F FIAT T FA
Jar & F oIl a Fe arey &
fedY a3 & 913 919 F g7 fav aist A
ST FT FH T GO TAT TR AT
STy & § | STEY # agr a9 ¥
UF TG FAOET §; a;ifE a7 39 A
F135 gferard 7Y fradt & 1 7 39 & g9t
F faar 1 F18 w7y AT § AR A A
# @R & fod FE mEE fgemr £
39 & 3 =7 gl w1 qreq Fa
FATL 99T T FT AT §

IET v gy ¥ F gg FgAT 97zam
g fr oigt gt 7 dumm aw wafaw
&Y ST & AT STE-orgl ZI ST T & 981 &1
Tt o¥ fodiw ee 39 &7 mmeaRgear
g | ugelt 91 a2 & % T=rdl & miuwre
T T | AT 1 3 9 wfawR §
F 39 78! & fo= g1 F Aoy areatas
Tt #3T % | 3Ew wlaiaEs wdr
AR AR T FT WO § AR
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[ wraq AT At
Iy qrg 9 AT F T gTar
&\ F argar § fF anfior s = AR
THAT NG @ | I AR & qW TG
¥ fau g% =1 7 FFd O wfEE
AT & afew I SIfaF T2 Y AT
¥ I T T AL § | TG A
T & AaFR 990G TR § &,
9 SEY TIATHGT T ZIAAT AHEAT Al
g1 gt foraa wr fagw s faar o
% | z¥ fau ol & sl & feo
I was § fF mahe Ao [ H
§ TG TS TH-FNTHT 1 & | ofF AT
FRIT Y ITHT FIH A GHAT 7 FED
ara gg & fF 1 agr F1 wfywfeaT §
SOFT g gl W | T] gEd |
AR T WA St 4 WU wF
yfag wrawr # AR § I8 FT AT

“The Block Development Officer
is the salt of the earth.”

FFATHT FATL ¥ 9 7 ITFT 92
2, TR IUHT W qgT & fAu ar 3w
weafee #37 & fau 1 s @
AL TN FET R
T graey ¥ F% a weat 7 faen § )
T §eq # 9w ot = faww § waw R
T § AR FT AR T g Fgr Tar b
g7 F% X fom 7% &, 70 Tw gy
T W FIE SO TEY T & | TAAHE
FI O qRFTAT TEY AEET T )
S Y ifg e g fraifa W,
FEHT GTA AT B A7 remfasier
g =fgd

THE VICE-CHAIRMAN (Surr K. K.
SuaH): The House stands adjourned
till 2.30 p.m.

The House then adjourned for lunch
at one of the clock.
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The House reassembled after lunch
at half-past two of the clock, THE
VICE-CHAIRMAN (SHR M. P. BHAR--
Gava) in the Chair,

st IqT I FT (A=A q_W) ¢
AR ITEATEIE ST, M0 dIA &
Ty wezafa § ST omwewr whvamee
=1 frar & SweT # griew wn #3ar
g | IHT gg mbwaryer e W
F ®7 A W | 98 9 999 g1 9« %
Tsq 9T F uF fagrs aew agt ¥
freme &1 @ & # @F o S oA
W At gERT A € w8 A WA
T & AR AT e a9 g
AT @Y & O gHE § IEHT AATC
Tl F1 U T F w7 F oW
g 98 U | JNEA §, I
THR 8 HR I q9q whvawr #
YeqT=T WO K, S qA FEI E T I TH
F fod oodw & amw € ) & 9T A
ST 3 FY AT F A A IAE A
Hfuwir &t 37 A1 qEAl F OGE 3
23 Y AT H FAG WA B |

woq afaer § SR aga 9@
A 9T TR S AT T E w)
M qAG AW H IR G F FIT
faae swftafter Aol =9 @ § S
93 I FTH TFT AT § ) IF a9
F FaX A fa=me TEeT Y wEe
2 TR IAH § T2 11 9T TG FET I
F AT T |

7 ¥ 9gw 48 2 & SgiA argwd
feretT—< a9 & T 90 W aw Y I
F gt A fern-3 fvg ¥ age g
T PN I AR AR fr e A
22 Y aF F 1 faendf fud daadfy
ST F AL F AT 3w Ay 3
8o sfraa & wiwe #1 sifwa @ Eox
S T aF IW AW H § I wiwey
1 froa & &Y SO "e og i
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& | g d=adta gieer § faam & S
aga & wfuw = faar o @ & 9
af ag TI9m i a¥ & DY g 9%
&S a1 &w wm F € fw gy fae
qgT AW T A | wiaw 5l T
qHE T F F aF (o A
AT 7% Fra § gAq 29T F quns
# g OF A aedr (R | 9%
Fga Tl § Ag @ § myan froaE
I A A TH § AR agt ) et
51 33 & W waw § O wne wiust
g gt o Farerss 7 v Y o T Y WA
& a1 FEI-HE! faertamt &7 et afas
& 9 foerw uw &Y & 1S9 faws &
AT & Ja+9 § & |1 §99 A7 q4qr
£ AR 9TrE & AW 9% qgT FH FH &1
arar g | afs agy feafa & av
F GAT FT ST I & ag T TG
T IR (AT T AT qgF FT AT G
T FX W E SuR W IaAT  wiuw
g agr T |

O A egn g @ REF
T a1 g @l @ § W) I F
ST AT AN agl AT @ & JAfRT
faanfornt & fad qeaT=ET FY gaEar
T & | = o g 9w ) g T_
FL IS & | TH 3@ & & iy & &nr
3 SgF & o I wEl ¥ ave 99,
ITF AT A ferw @ R I @Al
1 3w qeg ¥ qeTs forard & sgawar
B ) 3% fad F 999 AR 55 oW ol
AU HAEH F ©7 H T WE Al &y
ag T §E € d 99 aTh agd
FH = % @Y & | @9 feafq & awerd
T F fa7 #x Ty =l § g &
] § gmW wfe st gy faem@r @
IgHT IF SWEW FH & fog afe
FLET HIX AT-THTA A rarsiy
¥ faator F & AR Atuw AW &,
A SATRT S g
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ey =i 7g g fa gl =
1 1 farem & SEFr AT AN o
qGT FH T G & | AT gAR AT A
d+ AT T3 q¥ & T are-
I 31F & ¥ T&F g1 97 @T & AN
ITHT ITAT T 376 TG F qET ZI
F FTW, ITHT @G 31F a<g J AGH
g F FTON, ITHT GGTE &1 AfEAE
SEET 31 TET g7 & FIW gA [N
q9 FT I°g SUA AMIGE G &
gxd | zafed o fagfoear & sasr
M g faaiw =q19 37 F FragmFwar
fag fareT & sorma ¥ gAR F=41 1
I TET a7 9747 1 SA% Wi Aqiie
FT SHEET gL & 9@ § 3w qE
Y F FTO ITH WA TBT W
3% TS g1 9rar W 3ITH7 Y FflAF
o g ag W T & 9w | g9fad
g fod ara-afasrds @
oz srazasar € | aa-Afawmt i
T Y ST HIA B ATGRIFAT )
T AT A ;[ T THFT 9T &
TATT & | 3 AR IF IF g =19 T80
| T T AR F=41 71 3% a&@ &
farerr aY fasr @iy | AT Ay fAaEw
% fr <o 999 S a1 afaw @y Efa
F1 afT & ag aga & €Y § 1 T &R
FY AT & f faeelt # sfrege wefaa
FHTR ATZEE TARAL 7 TF LI 56
F@ 1 @em g g fFoEm a1
wrefat 1 2 & 9t AR
qaquia FSAT F q7OT TG qHT F
e I F FF TSI IEA § O
i IEieged @aY F1 gaeqT #
ST TEY § TG FHET S AT {9 A5
e g e g T @ zaA
s g asfrar @A T @ E sl
T F OwId 3% fad & Wy &
i #Y sgaear g AR EfAwr @At
FCT F I7 3T g § TR W
feam sraaT | A g § T e
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[+t = T L]
¥ fF @ o qeqrd € gy wafs W a9
N W} wfus ¥ ufys FfET
gz @ S faay & g
fr-srgmdy feorem &1 W agT AR

Twafy Y 7 A ¥ o
et ¥ AR § agd e} faw e
2 1 TUY AT & AMIE HIX F T
amfea 9 T gHT1 gErd ©R
yfaza smaeaT miEl ¥ WA @ AR
AR T ¥ ATE a1 Y A & FO
g & A mfugir aiEt 97 F
1 e O a4 A A I E )
AT AT ¢ 6 &9 & F9 ¢ @ny
amfer ¥ fod 99% a9 A & 9T
FT EEqy 1 FI™ g &1 | g F M
¥ FU Y qaedT gHT HEAEE § W
IGF i g TLHTT F TLF q Yo
gfama qER & aTd 91 T g g 3w
g ag wiwwie wig OF AT e &
I AT ANF & Yo Nfawa FT @H
Fai frEars F fag @@ a0 g% g
zafad i faza § e 9% fad Ry
sfaem fauifa fear smo s @
9T ¥ & ¥ { AT T 9 I A
#Fifwa e 99 97 99 #1 tFEw
# 3F gu Y A w7 sRTET FreA
T & ford AFR F3F TR FT TH
¥ 77 7 7O FY AT 7T qF a
ag wfa S99 R AT 39 q©@ § F9
¥ T g T I T & f5d faer
STET |

rgafa St F mad ;bywwo §
(i & FHaT s a8 § agg gwax
fea frar § | wofar 7w &y st
flard g 2w w oA W faEw
FAOA AT I, I/@T FT TR |
AR F g AW H T A@ ¥ w9
W §, 99 Aot & ST 9 ¥
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TS g AT gET & 1 W F HA A F
FET 3R ¥ T IE A9H T 5
wxfr s g Y T g @ E )

7 1 faafas & g8 0F 1T
qig w1 fF g8 9ET w1 oA
Thr ot &, FF5 T | FO5 TR WTRAAT
& fad o s §, F9F ¢, 91 fF gu
Tet ¥ @ &1 gEe &, Jifq ¥ 9
FeqT { afgesd w247 ¥ | ’T @
G qraE e # ey 9yt 5 g
# arEe ¥ gos AT § Afgq 74«
TE F agT 98 & | 95 3@t a% gar
fir v ¥ 4 9% gC § SAEr
=T g §, SAHT FNT IO AG
g¥ar & | agT fag 1 AR & UF A -
e & wgt fF a7 OF SR ST
FATS G § W T ;AT F AR
R dfFaadw 9577 %9
UF AT AT TAL JET AT ZAr
SATAT GRIT | B T KT A T
TR TG FF &7 AT WE | AW
ey ¥ fem e framor ams
UF HEAT F FT G & W FTE
HEAEAT ATEHL HATHIL § AT FAIH
T qA A W S @ R
g faareor geam aga Bl G 9
W & | 29 qA% 9F IAT FLE
F & fAE A s FF @
@ fuad FEE 3L wgH GEEdly
Fiwar & % g9 g deadfy gisar
¥ gt @i o1 IF § | A g
fraro & w@ ¥ femde & aga
Wmfm%nwﬁ@reo%ﬁ'
ﬁﬁl’?ﬁﬂﬁ#%ﬁr{rwm,ooo
St #r Farfrear gt € TREA 08s
F aamn war g B 83,000 TS AT
fafren  wifs #r sxeaear &1 W &
Ta7 T FG €I THH qqd § ofgr 9%
gz <o fraren & ford gfmr aemanr
@yt T &, O Y AR F Ao Sfa
FTST 3 ST gL ToferaT, AT W FAIT
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# T @rAN w7 sgerear 7 S0 @ 2
9 f5T ot gw Rad § 5 3w ¥ gos v
AT AAF aErT 7 9 W@ g BF 3R
qH I afF Fr A AR argHaga ¥
ARTT &1 TS & Tigord F30 | gafad
A TR & 71 frae o i wrgp wigt
9 Afswa g e & &9 ¥ w9 9
g FeF LT Fraeet 2T 3 ¥ suaear
F T AT EF fqam, S dae
THEE § SAa fAg arg Ry A Aw Y
4 3 f2ai & fag fopa avd v §
TAT ¥ T3 T graeed) SFmT FAr Sve
FHH IH THE FT S0 & 9 MR
Sfeewa diee § qor Wi @fF et §
ST d TG FTH T3 fraror w1 2 #re
ST X gE | TEr FE gA T AT
HIT FH AT TH FL TGHT | ST
qILT 7% F qR F Fqrw @ g fF
5 T F A F Foark § W 3 A
wr g |

(Tvme bell rings.)

AT "@faarT v ¥edf 9
¥ oF WTg FR1 T g d] I,
foraw wlrar qa% & @wr A €, frsges
FRT AR fagges aga & W @ A
€, S farer graest syaer 3T A%
¥ g1 A gwrias w@vee W gReT
& TE TG | SR AR H F§ gWR
AW ACFAG FT ARATE ¢

The State shall promote with special
care the educational and economic in-
terests of the weaker sections of the
people and, in particular, of the Sche-
duled Castes and the Scheduled Tribes
and shall protect them from social
injustice and all forms of exploitations.

zx farias § 97 a8 Fer ot {5 g
Avefert 7 S faa s gefae wam &
IR gFIT fages e Ak fagges
e & W 13 o wed § =7 e
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¥y 89 o ad s, i
TR F7 AT F AT=Aq & AP FAT
T T G TgACT WiF £ qAAF At
¥ T fad e &, g oyt qEET #<
TE g1 | AfT AT ATEAR & A A
FIAT KT AT FferF Iqowit g1 ahar &
% fqam, s At wifas WX g ag
g &1 Ty gor & 31X SuFT o9 TF W
TE AT T TH ST 3T FT IAW
amfE A T g9 AR § |y X
TG g T H A WA ALY I FHA

Surt M. M. MEHTA (Gujarat): Mr.
Vice-Chairman, Sir, this Monday we
heard our President with great devo-
tion and emotion for the last time in
that capacity. He served India not
merely with personal and Constitu-
tional dignity but with friendliness,
courtesy and kindness among many
other qualities which have elicited
greater affection and have commanded
respect from al] sides within and with-
out the Legislature. Gandhiji gave a
code of principles of life and prepared
some persons to live according to
them and the President topped among
them. From here I pay my respect
to him on the eve of his retirement
as our President.

In his speech the President has
made a broad survey of the country’s
achievements in diverse fields in re-
cent years and the immediate pro-
gramme of development. He has dis-
cussed extensive agriculture pro-
gramme, industrial production, ex-
pansion of steel plants and ccal. In
the immediate programme of develop-
ment, the President has discussed
the provision of a thermal power
station and an oil refinery at Gujarat.

He has also discussed about the de-
cline in the trade deficit. He has
touched upon the code of discipline
in industrial relations, development
and growth of panchayat raj and co-
operation. Hs has also discussed pri-
mary education amongst children
which is very essential. 1t would
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have been better if the remaining
percentage were also included

He has also touched upon the es-
tablishment of a Sanskrit institute at
Tirupati which would help the re-
vival of our ancient culture which
would bring some unity about lan-
guage and will serve as a source of
inspiration to the people of India. A
large number of scholarships Thave
been provided for meritorious students
which will, really speaking, buck up
poor students who do not get oppor-
tunities and in that way a future na-
tion will be prepared for technical
and scientifiec fields in which they are
required most.

The President also mentioned 'mea-
sures for the eradication of so many
communicable diseases, 'malaria and
the widespread control of T.B. and
venereal diseases which have deterio-
rated the health of the nation so
much. Sir, as we know, the average
expectation of life in India has in-
creased according to statistics. But
that is primarily due to the lessen-

ing of infant mortality and not so !

much because of the: improvement
in the health of the people. In my

speech after the President’s Ad-
dress last year, I made a fervent
appeal for the supply of pure

drinking water in the many villages
of India. I am very thankful to the
President and the Government for
making arrangements for that.

The President has also mentioned
in the Address about the new broad-
gauge railway line for Siliguri wia
Malda. This is quite welcome. At
the same time, I would like to re-
mind the Government that Kandla,
the new major port of India, still re-
mains without having any broad-gauge
connection. There seems to be even
some emphatic opposition and accord-
ing to some press reports it seems
the proposal has been shelved. Even
though we hear so much about a free-
trade zone at Kandla, this has not
yet come into existence. The town-
ship there—Gandhidham—after the
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year 1957, has met with reverses,
and despair and disappointment pre-
vall among the people there. The
Kandla port was to replace Karachi
as the major port, but the facilities
afforded to Karachi are not seen in
Kandla. Although Karachi was an
established port, there were conces-
siong in the coastal trade rates. But
at Kandla they are found to be higher
for certain items and there are no
concessions at all for any of the items.
The electricity rates and the land
charges are so exorbitant that they
serve as handicaps instead of facilitat-
ing the development of that area.
The national highway connecting
Kandla with Ahmedabad is also in-
complete. I would like to draw the
attention of the Government to the
fact that this is the port which is
coming up as the most cosmopolitan
port and it requires special attention,
especially as plenty of refugees are
putting up in this area.

The President has also touched on
a number of international problems
in his Address. But I shall not dwell
on them now, especially as they are
being discussed by various Members
and I also know definitely that when
the Resolution on Goa comes up here,
our intellectual wizard on interna-
tional problems, our beloved Prime
Minister, will be throwing more light
on these matters, But the ‘most im-
portant thing that I would like to
touch upon now is the integration of
India. The President has referred to
the recent general elections as a re-
sult of which, he said:

“my Government have received a
significant vote of confldence in
their internal and external policies
and a renewed mandate to strive
strenuously and with speed for the
establishment of a democratic so-
cialist society”.

I absolutely agree with him. But
the recent elections have definitely re-
vealed that disintegrating forces all
over the country are raising their
heads. Our Government and every
leader in the country are very much
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conscious of these disintegrating forces
that are coming up. Every leader in
his speech and every newspaper in
its editorial, is always shouting at
the highest pitch about these forces.
Even the Government and the present
leaders have started attempts o meet
the situation by creating national in-
tegration committees and allied pro-
grammes. The present elections have
revealed that all these disintegrating
forces have come up with greater
strength and the most marked thing
revealed by these elections is the com-
ing up of the ex-rulers of the various
Indian States. I am as proud as any of
the hon. Members about the history of
our motherland, But there is also the
fact that Jaichands and Amirchands
also existed here, It is these ex-rulers’
ancestors who brought about foreign
rule in India and nursed it. Unfortun-
ately, even after fourteen years of the
integration of the States and making
India united, there are still some ex-
‘rulerg who think in terms of bringing
rajashahi back and they do not seem
to mind even foreign interests in India.
But as the President has said in his
Address, we take the elections as a
mandate from the people to establish
a democratic socialist society and the
Government cannot keep these privi-
leged persons with all their big
salamis. They should not be allowed
to use these privileges against the very
aim and the mandate received from
the people. It is only within the next
five years that socialism will come to
India, if it comes at all. Otherwise, it
will never come. Our beloved Prime
Minister has rightly said in the party
meeting that the next five years will
be decisive and we either make India
strong or the country disintegrates.
Therefore, a great responsibility for
achieving this task lies on the ruling
party and the Government.

The President also referred to the
implementation of the principles of our
Constitution, namely the securing of
justice, social, economic and political,
‘liberty of thought, expression, belief
faith and worship, equality of status
-and of opportunity etc. ete, But what
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pains me most is that in spite of al
this, still in India there are people
with privileges ang status. These
shoulqd go as the first step towards the
establishing of a socialist society.

The President has referred to the
Third Plan and to planning. About the
Third Five Year Plan and the recent
developments in India, say, in the last
ten years or so, various hon. Members
have spoken in detail. I would here
only like to invite the aitention of the
House to a report of the National
Council of Applied Economic Research
which reveals that according to the
data and surveys, with thig planning
there will not be gny unemployment in
India in 1981. The income per capita
which is now Rs. 331, will rise to
Rs. 792. One out of every two families
will have a fan and a cycle. To a
large extent, the people will be having
frigidaires and air-conditioning facili-
ties and other modern facilities and
amenities. Stee] production will reach
the target of 5 crores tong per year.
Whatever imbalance is found at pre-
sent in the field of trade and commerce
will disappear ang instead of that,
balance and a favourable trade of Rs.
200 crores to Rs. 250 crores will be es-
tablished. During the coming 20 years,
the capital investment will reach the
figure of Rs. 1,05,381 crores and the
expenditure during the Third, Fourth,
Fifth ang Sixth Five Year Plans would
be Rs. 12,600 crores, Rs. 18,000 crores,
Rs. 27,000 crores and Rs. 47,761 crores
respectively. During the Fourth and
Fifth Plans there will be a gradual
decline in foreign aid and we will not
require much foreign aid ang in the
Sixth Plan all the expenditure will be
met out of our national income and
without any foreign aid, thus comple-
ting the phase of self-sufficiency. 'The
Director-General of the Council—Dr.
P. S. Lokanathan-—has rightly said that
these figures are not unrealistic and
without doubt, we shall reach these
targets by means of our plans.

The last thing that 1 would like to
say before concluding my remarks is
that we administer too much, and too
much of administration, according to
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me, is not good. We should concen-
trate on the task of solving our basic
problems ang the most important
among them is the integration of the
country. With these remarks, Sir, 1
lend my support to the motion before
the House.

ot qio HqTo TWWIN : STAITETE
AT, §F qiaTde & gradr afaqa
# wregufa st & waw whrawor § #r
fi5 gAFT dag F AR WAL AT § |
TH WEWL 9T AT qE FAT g1 S
2 fF gn S oy W) F aurs, g
FTHATE TUT FARAT HFT F< | ATHET
F 7 TN AT F 9¢ FT AR
wew frar i @F "/ v 53
Fq FY WL FAT FY | TF 99 FAL F
faw gw wsgafa St & gamm ol
T | Sy i gart Swasgafa o @
Io TIE NIE St F U Ffoxr &
g A faar @

“His life of service, suffering and
* sacrifice for our country will be a

" great inspiration for generations to
come”,

™E AT G AT YT TF W
AAT R FUTE AT { HIA FAR FHAHAT
g\ 98 g TR 97 NI+ S
Y | R F Y A g I SR AY
F frar §, qar o g & felt of
yrew fafeeer ¥ =& frar gv 1 @
BR M ITH G TR TF WX
T W g ¥ AE%
FTA TF TAT 598 F TH AEW TH~—
FE  WEE 19 T § ) SR HIY
FEET AR A Sl FY ATHCHT wifww
qar qetifas a9 gHATE | T aQ
TN OFW TE AT TG ¥ AR T
AUEH FH FA L IR W FT
0 @ F I o g9
o WY 99 & fog w09 ©F 0%
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¥ v W A ) 9% 99 faw fa

‘ FET 9T ! JRM FRr g f ¥ A ag

&g wafen wmar g o
\ “To meet the challenge of the
last ditch stand on the vested

interests who mounted an offensive
against everything that I had stood
for all my life-~to remove poverty,.
destory the gap between the high
and the low, build up heavy indus-
try and make India a powerful
nation on the basis of socialism”,

ITEATEE Y, HE 39 AW W
gy gt 2 5 oy aw Tegufa St
¥ wow whemen ¥ qwesa F #
N Afa oww 7 FH9 7 a6
T GF FAT IHET FAAT FT GRS
faem

S AT B AT WCT § TT W
faafas § uF 3 9| FegAT I AW
FAH TUFAT § | €7 o @ FT R
fe a% o @A ar ML TR A
VAT FY gHAs 71 vaq w7 | fERy
# ¥ 73 Tar fF @ W ¥ arigar
IR FHEE, T7 T AEATHT T T
fax U< IBM@T | T G FT W
TR FER A AAa g | IR IWH
AT TE GE § T FT 99 3qRH
FHRE w1 ¢ | ST 798 a7 O FIAAT
e dgl  Fgmamam g .
FTAEET FT ATIAT el AT TEY & IqH!
VFy F fag N A6 X FI9 TG
I3 W | Neey qar ge faem g
N aferm wAR fFEr o S|Esm
UFT AG TAT | T ST FY &L AT
TF § @ gy Aifed | FifE wE
FAT9 | ST qar 3w faad gut
LAl IS G D G BRG]
WA Ml ST F1 afwara f@ar
A fegra ¥ ey AR gty
fergeam # €10 Tio Fo ¥ ImwaT




273

FN ATEAT & OASHEAT AT L AT
T FGAT EI AT AT AT AT F &I
SR | SR & a15 gAIL &% H 98
uF manfar qfcfeafa #1 fAwior g
g foaa Fa< g e aur &1 TedTat-
q@F AT gRT | WY AW 3w #
AT WEAT FT ATHIT § IT6 FAC
AT TR GO FL AW I (H A
99T gPn difs e sfeew
FH® A Swaq, AAfaw @@ qF
ST daedl &t HHAAT A 7 Tg
IS TAAT B AL § | T GEAOE w9 A
T Fdr g % g9 Wy ugw "
3 F19 4 gUET FETE | gfau
IW g W FHH F FAT FAA
qrEREl EEET WEREE g wilw q
HqEAMW ST AT FTF FEET § & A
gfte #1 aaT W T & FWT

@F W & a1y uE M faes
T § WK 98 9% § fF wwewy &
FofeoT & HEE 9% ¥ § Y Al
T #1 fFfaaa age gar g " qu
#1 i AEAT & 9T g9 w4 9T
INHT AWEAT FT o= aeqwi A
A F FEET ISET SR GHN
faet &9 f/ar | 99 @F 3@ aE@
F AT FAAT FRAET & qGr I
T TF a% 38 qE * AN JAT 9rfaw
GTaTC FWTT T WTAAT FT WTHT FT
FRET SIS &Y @Al | HOHl gl
FT FCAT, NAAT FEAT, WOT FHAT
grfe Sl F a) § q7 FG T8I FAT
£ | 3 afym 3 AN 1 FW ¥
waw ¢ faeg aral &agl &1 Y, SrEw
wife ST A8 - a% HeG 9 g,
g WY I &I F ¥axd e
FT AMEd | .

JUTHTEAS "Ry,  qegufa Sft
¥ s wivAe ® 99 Y9 ¥ faug
gatq fFd & AR gHISERl JE

-
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A T €37 qTq FL7 FT (797 g8
fear & 1| I wwy wwer § ¢ 7 99
A T & 991 F faqor F1 A7 Ieow
femg 1 s N FT I TIAAT AT
qg IoEHT § AR G987 & | 39 qE9
¥ fae fasm aur wefaT 37 &
sEedT § & A AG A Afes
[ F oA FFT T T TH TH HT
g1 FT W 9379 GFHC A A §
fear sAT =ifgd | WX g &Y
oR § 37 qE &1 Fa= fFar w@r q¥
faaras fager snfa agr 7T faarfast
FT AW FZH FT HIGL 7T THT

Tezafq st 7 #wow Atwymr &
AT FT GHEAT JAT [Ty
FT W oo fram @ o TR #T
frmag 37 w1t 9 o fwar €

“A determined effort to imple~

ment the physical programmes as
set out in the Plan would require
care in regard to economy and effici-.
ency and the endeavour to keep to
time schedules and priorities, all of
which are the continuing concern of
my Government... ”

AT, IHE, HEAT TANE F
R ® Y aTq et st o wii-
W H RGN A TG & A A
T A & SR AT W gy
ard &7 W R fFar g oFar 9
FT QAT HIX THA GR/FAT T & IR
1 & I agT & W amEEs
AT § HX qeeafq St 7 79 wroor F
TEHT ST Jeorw AT @ AT OF wAe
SRICECET I S I 1 el
| IH &Y H gg S g T1fEd.
4y fix g § 9 AIgeT A F AT
WY E T W e § Afea T w9
AegeE FEE Fww & e § aw
TR 7 F I & v g Y
afaF g9 A9 F 99 F =W R g
g, dgial ¥ wlr aF WeIIAT @A 7
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g 1 59 waAq § e H qAE A
& I = Ar ®Y sanar fewwT 9@Y
faar § 1 wE W dwmE@ F
HETE S FE, A0 qqr Aqfeaqt &,
FI AT T AT AT A5 AT AE@ F
T @ P aga A Ad @A "R
AT F e § 1 ozEfag A
AT O & 6 Stg wiEy § o fW &y
FE THH FATE AT AT T AW FT
oA T fFAT WTF | ;R AT
IR GG FT 3 TG IA AW FT TG
HedAe 78 faerdt 1 d=EAT § Ao
uw fafee wrgfdy i Ao a7 18
g foma g7 @ & 1 A wrEeT A8
faear € | 39 arey WAl #T SER
F ¥ Iigs, grofas s dfaw
FfeRIa BT Tgd AEEE }
IJUEATETET AR, 39 WAoo §
fadaitadifa & at & ga<isg vy wifa
TYTOAT FIA FY YGAT G HTOTE F
TR a7 F a1 srafaT qur freq
gardy Aift § A 78 foosisweefen
far g2 Y, foreg Sut o &
F) T AT AT TEE | TG FATHIF
aa & | S R faeg gwe I
Y 2 799 g e g @ v §
T IqHT AT FATY AT et &Y
T wfgd 1 & faw wee & g
T WY ot q9 argd A fooer F vy
¥ g oz @ift aga o= sl W
FT AT | IR F4T € F fw dare
AR qRIfasy U g9 a8 g3 &t
arferelt @Y § 1 IR ag o
“We favour complete disarma-

ment. We do not want to win a
war, We want to avoid it.”

7 AT AT arfereaqre T S & 9fy
arn qE gfeenm wee &Rt §
i fnfagzm fee & #3911 e
TR | TE T AT E S
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gAY 37 EqAT T0%E HR 33 & f6 sS4
U R TGS AT g9 FY v AT
2 Ty fadeet womd A W)
gak wred fafRee @R & W A
N T ¥ @A ¥ § gaw-7 e
FET

A AT A & fF Asges A
te fgree qrEed & FhwwAC #r fd
Fffafe saR dsgrd 1o N
gt &, ag AT gET & 1 i gy
wF W ¥ Fr OF fiee Aww ¥ fag
SATRT &A1 AT AT | AT TR
¥ awrr gz weafd Gagd §
afe 6 Jw= F fAg 7w gar ?
T F TOW W F TEEIET TG AT,
TaAY TEY g9, g1E Az Ag a |
=7 W TGRS qITE, 97 |
d §, uFThides q17 § |wT
fex s 73 a@ gE 1 &F
S fosrdar foer &ag g g¢ T A8
Tifed | i 99 F a7F IqF T g
F UTIRFFAT § FI(F AIfd i & ATHA
TR T a7y g | fafE Ae
FrRACE v T 1§ oEf el
AT AT A AT A AR & f AT
FEE FAIT T § AR ATeS FRE
87 F Y gaRe A g ¥ de
g1 gAY I AT § G AT A |
Tae AT FIEAITCHT srechy off | e
zafad ) § fF sty swg 97 3 uH-
e gar g A AIYR FEC H
FNAST AT A1 § A1 37 3t § gy
ATAT FIELH FT &7 FHAT AT §
§ dfeq EE@E O FE-
ZaEr ¥ o mrar R S g
F ag fx ng Y 5 gfme @ & fag
TS ET 4 | AL @ A H owTEAr
g fr <= Jvae FiedeuE F uatfaw
FA ¥ T FERT gAT ! AN g8
Y arfemie ®§ wEr o9 9T F e o
FEN BF a@=r T1ar AITHT o o
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fafiter Teax FiedigudT 39 ¥ Agaes
FEE & A A IFTAL AT AT
g T AR SaF g W wigang
T AT § R AW, AR FE F
ATEATTET A1 FfeET & a2 Ga7 &)
™ E

# wfte F3ar =g g e owfy
qiq & 93T 9T SFH(EATA & ALL e
qrfed | TSt ¥ FEEatt #1 el
Y sfq ot &t gfie & Sy R 9
gt & | S grAvfoE g, weer w19 &
T § AR St e anr g 39 a fon
@ gl gy, |y Fifir g &
razaEwdl g #X W & fa¥ @ gier
#1fg% | Jq a8 fore wiw o9
A 19 | ag Wy A fee gy et
g\ Ay oz & fF gama § o wwo
Fo FEY FAG SHW FIEA HAWHA
A & | T qF AT AIATTET F1 579
a A FY Fifi @ & 01 a9 aF
T TFAAT ¥ afaq @

7 ag yrdAr g R oS fRogu
TS & 39 FY I FY UL | S i
AR e gfte ¥ fred go & o=
# g w amtas gfee & =
T & o we aw wifww @ gei
q9 T GETIAEIET qHIS F HAT QU0
TEN BN | AW H o FUT ghiem wrg
¥, 3 FOT Ffzar # © FUT dFa<
FATYS & AN § ) 3T AW Fy sAf
FET IgT HETTF g | TER T &
fr aga ™ X QY §, g7 RIforr FC
@r & #fe ofeas ¥, S50 § A @9
FX AZIAT § 3T A H L qE q A&
A8 dar g€ g 1 3 wmtas ghe §,
wifa® gfez ¥ AR 99 gt & 39 A
3T T A AFAFAT & | g9 IR
ity auamgm A @137 F
qAT WA T FATT FH g To0T |
R fod &1 & oo AFUHFC ANH
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F 3 qrq TG g0 | &9 a9 & fo g
St g W) wgfead frelt g, ag &
2 AR O 99 & g 9 OF AR TR
gR 3| % a1’ A graar g fE sy
¥ ooy 9z fosamm @ g 9nfed
X g7 Y gaU B a9 #9 ¥ F47 faer
T 3w F JAfg ¥ faF wifaw &G0
qTEd | A7 gFRNiE g o g
TAEY & AN fFAAy SIEaT 99T @
§ AR fradr T aTer 37 8

st dio o WA (FERR) ¢
FAE AT F W@ 7

st gfo qTo TRAWS : FEAE B
Afq o=t § ok zafem a1 gT@ &
m T | Fefree g o, fotemd
I T I &9 F7 @) I§ T4 AW -
¥ o e &, W AT g A 2 )
o 2@ fF w0g @1 fHan faaa gg
& 1 weTane § 3fEd | T # A1 AT
qIF g F agh FF AW A TR
e B TE | W @F AT § | A8
ifeTe & @97 wrART & ¢ Sfa A gfee-
FNT ¥ FW HG Q1 T & FAT A4l
78 g oge W efa @ gfee T
FH FIAT A1 AfHT qF Tg 17 UG-
fifday i s o ok @t g d
= #1 gre f&ar 6k & AwaE ax A7
A A gfeT § FW FIA T AIE
g AR ST a%g ¥ W FT Wl HIT
FLAT G

A e g R e oa fem ®
F OFET T ) 3w K1 AAE F gwrldy
wars & AR s g § g AT 2
gfran 3 Ar F7 ward & fag 9 w9
e Fr WA & fay A gATIIEY
RIS AT AT 3 oA W I9 F oqq
F1 oA H v & fad g9 §F F1 99
T § FTH T & | Tq4T A7 T
, JUMMAT AZEY Fl AR T
FT & & O WiGor GG FCAT F )
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Surr DIBAKAR PATNAIK (Orissa):
Mr. Vice-Chairman, the President
has referred in the last part of his
speech to the principles of our Consti-
tution, namely, justice, social econo-
mic and political liberty of thought,
expression, belief, etc., but I am sorry
to state that all these high ideals
remain only in the books. The rights
which have been granted under the
Constitution by the right hand are
taken away by the ruling party by the
left hand. Justice is granted in all
the departments of the present Con-
gress Government, including the law
courts, on payment, Under the pre-
sent Government justice can be
bought. Even Ministers intervene in
the affairs of the courts. If these
things continue, if they are not
stopped, in the country justice will be
denied and democracy will fajl.

Economically, Sir, the poor are be-
coming poorer and the rich are be-
coming richer. Under the First Plan,
the Second Plan and also the Third
Plan more industries are being started
in the private sector and thig is the
reason why the rich industrialists of
the country are becoming richer and
richer gradually and the economy of
the country gets concentrated in a few
individuals. Ang the national income
which is shown in figures is only of
a few individuals.

The whole country is now demora-
lised. In each election there has been
bribing of the voters in the villages
through Congress touters. I do not
know what will happen in future if
things go on like this. Our President
has referred to the election affairs
and in that connection 1 have to state
what happened in Orissa in the last
election. There were no elections to
the Orissa Assembly this time and the
voters of Orissa had only to choose
20 members to Parliament. Out of
this Dr. Hare Krushna Mahiab came
uncontested so that only 19 members
had to be chosen by the voters in that
State.

- Now, first Shri Jawaharlal Nehru,
our Prime Minister, visited Orissa in
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the course of his election tours. He
visited the three constituencies of
Kendrapara, Cuttack and DBalasore-
cum-Mayurbhanj. When the Prime
Minister reached Orissa, all the Gov-
ernment officials there worked day
and night for the success of hig tour
in Orissa. He went to the remote
parts of the State; he was taken to
Paradip where we wished to have a
harbour. You know in the other
House, the concerned Minister declared
in clear termg that Paradip was hot
included in the Third Plan, that no
money had been allotted for Paradip
in the Third Plan. Even the expert
opinion hag not reached the Govern-

ment regarding Paradip port. Yet,
Shri Jawaharlal Nehru, our Frime
Minister, had to go there and our

Chief Minister, Shri Bijoyanand Pat-
naik, created one function, where he
had to go and lay a stone for a pillar
or something of that sort. Money was
spent on that account like flood water
in Orissa. Electric lights were lit
mile after mile extending to 22 miles.
For two days and nights in that part
of the country life was changed, trans-
formed like a busy city. Electric
lights were lit up for two days and
nights at a great cost to the Govern-
ment. You know that regarding the
elections our Chief Minister, Mr.
Bijoyanand Patnaik, stated in a press

“conference that the money spent for

Parliamentary elections was only Rs.
12 lakhs, i.e., Rs. 63,000 per Member,
For nineteen constituencies money
was spent to the tune of Rs. 12 lakhs.
Two days before the elections cheques
were issued to village schools, libra-
ries, clubs and cultural institutions.
Besides, money was given to indivi-
duals in the villages for election pur-
poses. This was challenged in the
Orissa Legislative Aszembly and on
their demand our Chief Minister, Mr.
Bijoyanand Patnaik, has agreed to
appoint a high-powered committee to
enquire into matters connected with
the election. I am pglad that the
P.S.P. has accepted it.

Surr BHUPESH GUPTA: May 1
make an enquiry, if the hon. Member
agrees? Since the P.S.P, has accepted
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it—I know this from you—may 1
know from you whether you have the
power to compel the Congress leaders,
including the Chief Minister, to go to
a temple and swear how much money
they spent for the Parliamentary elec-
tions, to tell on oath before the God
or Goddess, whatever it may be.

Surt DIBAKAR PATNAIK: Do
you believe in God or Goddess?

Surt BHUPESH GUPTA: Well, Mr.
Patnaik does.

Sur1 DIBAKAR PATNAIK: We are
demanding the Government to appoint
.such a committee, persons above poli-
tics and impartial persons, to go into
the matter, to enquire into what hap-
pened in Orissa in the last elect.ons.

I also just want to bring to your
notice that our Congress friends are
practising socialism every five years.
"That is, they are collecting crores of
rupees from rich industrialists and
then they distribute this money in
the villages to the voters.

SHEELL BHADRA YAIJEE
QRuestion,

SHRI
«(Bihar) :

Surt DIBAKAR PATNAIK: They
are practising socialism in the country
every five years. I hope in course of
time they will learn how socialism
should work in the country. In the
past we were fighting elections as
‘Congress workers with empty hands
against big guns of the then British
‘Government. Without money we
-‘were winning the polls. For instance,
1 have fought many elections to the
Assembly without any money, but to-
day

Surr BHUPESH GUPTA: You can

‘win with money. = . .

Sgrr DIBAKAR PATNAIK: Now, it
is a question of questions, how a real
-worker can come to any legislature to
serve the nation and the people. It
is indeed a misnomer,

SHR1 JOSEPH MATHEN (Kerala):
“When you fought the election without
money, were you in the Congress?
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SHrr DIBAKAR PATNAIK: Oh,
yes. '

Surr JOSEPH MATHEN: With
P.5P. you have to spend money.

Surr DIBAKAR PATNAIK: Our
President also has referred to national
integration, which is the burning
duestion in our country. We know
what happened at Jabalpur and
Aligarh. We know what happened in
Assam during the linguistic trouble.
We know that to handle this wital
issue of linguistic troubles, as also
other conflicting ideals which are now
coming up here and there like Naga-
land or the Punjabi Suba, we must
think very well and must plan our
action. We must channel our ideas
in such a way that 3 way should be
found to overcome all these difficulties,

I am again drawing your attention
to some aspects of education in our
country. Some of my other friends
have already dealt with primary edu-
cation and foreign education,

Thus I am trying to draw your atlen-
tion concerning the basic education
which we are now practising or
experimenting in, our country, and I
am sorry to observe that we are not
doing 1t wholeheartedly because the
syllabus of basic education is not
properly prepared, and the students

. who are reading in the basic schools

cannot go to any fechnical side. The
student cannot be a doctor, he cannot
be a lawyer, he cannot be anything,
and he will from the seventh year to
the fourteenth year read a course
which will take him nowhere. No
children of M.Ps. or Ministers or
Secretaries are sent to the basic
school. They are only giving speeches
everywhere that you must adopt the
basic education. They are only extol-
ling it in their speeches to whirh
nobody attaches any seriousness.

Sir, I again, draw your attention that
the President’s Addresg has dealt with
many subjects and T do not want to
take much of the time of the House
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[Shri Dibakar Patnaik.}
by going over them. Only I thank
you for the opportunity given to me.

SHrr NAFISUL HASAN (Uttar
Pradesh): Sir, I rise to support the
Motion of Thanks of this House to the
President for the Address he gave the
other day to the two Houses. It will
not be possible for me to deal with
the various points dealt with in the
Address or raised in this House, and
I will confine myself to only a point
or t{wo.

The first thing I would like to deal
with is the objection of a learned
Member of the Opposition, Mr. Rama-
murti, about the propriety of the
President mentioning in his Address
the result of the elections, wherein
the President has said—I will read the
passage which was objected to, it is
on page 8:

“As a result of the elections my
Government have received a signi-
ficant vote of confidence in their
internal and external policies and
a renewed mandate to strive
strenuously and with speed for the
establishment of a  democratic
socialist society and for the exten-
sion of the democratic institutions
and processes on the basis of univer-
sal suffrage to the remotest of our
villages, making democracy a
reality.”

Further on it is said:

“This renewed assurance and con-
fidence placed by the great majority
of our people in my Government
and the avowal of their support for
policies, internal and external, that
have been repeatedly endorsed by
Parliamen; and widely discussed by
the country prior to the clection
reinforce these policies and place on
my Government a nationally man-
dated obligation and added strength
to implement these policies.”

Surt BHUPESH GUPTA: This is a
factually incorrect statement.

Surt NAFISUL HASAN: It may be
according to the notion of my friend,
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Mr. Bhupesh Gupta, but the objection
raised by Mr. Ramamurti wag that the
President should not have identified
himself with the Government. His
objection was that he should have
refrained from being happy over the
results of the election which his Gov-
ernment had obtained at the polls.

SHrr BHUPESH GUPTA: You say
there “renewed assurance and confi~
dence placed by the great majority of
our people’. I have found that
according to the Election Commission
the Congress polled 45.24 per cent of
the polled votes; that is to say, the
majority of the voterg did not vote for
the Congress Party. Therefore, you
cannot say that the majority of peo-
ple have placed confidence in the:
Government. Not even the electorate
majority have placed confidence in the:
Government.

SHrr NAFISUL HASAN: That is a
different question. I was dealing with
the object'on raised by Shri Rama--

murti, and that is that he questioned’ '

the constitutional propriety of the:
President showing satisfaction at the:
success of his Government, which
actually according to him wag the
success of the Congress Party. My
submission ig that there is some mis—
understanding about it. Does this"
Address contain the personal views of
the President or the views of the Gov-
ernment of which he is only the
constitutional head? Anybody who is
aware of the constitutional position im
England—on the basis of which coun-
try most of our rules and precedents
are made—knows that the King always.
says “My Government”, the Queen
says “My Government” and describes
the actions taken by the Government.

Suart BHUPESH GUPTA: We do
not know of any time when it has
been said “My Government has receiv-
ed the confidence in the elections”.
It is never said after the general
elections.

Surr NAFISUL HASAN: The cor-
rect position is that these are the
views of the Government and not of
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the President personally. Therefore,
there 1s no question about that. You
see that all acts are done in the name
of the President, and crders are pass-
ed in his name of which the President
has no knowledge.

Surr BHUPESH GUPTA: Acts are
done in the name of the Crown in
England.

Surt NAFISUL HASAN: Here they
are done in the name of the President
—“The President has been pleased
to appoint such and such person”;
“The President has been pleased to
order such and such thing”’—and the
President has not even knowledge of
the order passed. Everything is done
here ags if the order has come from the
mouth of the President, but it does
mot incorporate his personal views.
His person does not come in. What-
ever type of Government is there....

Surt BHUPESH GUPTA: Suppose
there was a coalition Government at
the Centre. Then the various parties
in the coalition Government would
have contested the elections separately.
Would it have been open at that time
for the Crown or the President to say,
ag in the present case, that “My
Government has received the confi-
dence of the people in the elections”?
That is why in England, althougth it
is done in the name of the Crown,
such things are not said.

Surr NAFISUL HASAN: What has
the President said? He has only dealt
with the policies of the Government
during the year, and he has only said
that these policies have found support
from the electorate,

The electorate has given its verdict
in favour of these policies and has re-

turned the party in power to form the |

government again. That is all it comes
to. Nothing more than that.

Surr BHUPESH GUPTA.:

Surr NAFISUL HASAN: The other
point on which 1 propose to express
myself is about the development of

826 RSD—4.

All right,
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agriculture and the increase in pro-
duction. I am gratified, like all the
other Members of this House, that
such good progress has been made and
the production of foodgrains has gone
up by 19-1 per cent. This problem of
food, to my mind, is a colossal and a
continuing one. With the progress that
we have made, we can confidently hope
that we can reach our target of self-
sufficiency by the end of the Third
Five Year Plan. But our demand is
going up and our population is increas-
ing day by day. The land is limited,
we cannot increase its area. By inten-
sive cultivation and by bringing those
areas which are not under cultivation
under the plough we can certainly con-
tinue to raise production for some
years to come. But there is a limit, the
land is limited. And every student of
economics knows that after the op-
timum is reached, there is the dimin-
ishing return.

SRt BHUPESH GUPTA: This s
the 19th century theory,

SHrI NAFISUL HASAN: We should
see ahead. We cannot ignore what is
to come after another twenty years.
We have got to take steps. From to-
day, even from now on, we have 1o
see that certain measures are taken.
For some time we may be able to have
imports from outside. But then the
population of thaee countries is also
going up. Those countries which are
surplus at the moment will not remain
surplus for al] time to come. They
may not be in a position to export any-
thing to us. Therefore, my submission
ig that this aspect of the question
should mot be lost sight of. Along
with certain experiments which we
are doing, we should have the full
collaboration of all the scientists of
the world in this respect and we
should explore and find out new me-
thods not only for the further deve-
lopment of our agriculture but also for
the replacement of our food material.
Certain other things may also be used
for food. All these have got to con-
tinue. And then, more important than
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everything else, family planning has
not received proper attention and it
has not reached the people sufficiently.
The population is going up by leaps
and bounds and we cannot go on rais-
ing our production in the same pro-
portion if the population goes up.
These are my suggestions as far as
the food problem is concerned, and I
hope that the Government and every
one of us will give consideration to
this aspect of the question also,

Surr SHEEL BHADRA YAJEE:
Vegetariang should become non-vege-
tarians.

Surr NAFISUL HASAN: Not neces-
sarily. 'That is also an item of food.
Some other substitute may also be
found,

Then, Sir, I am happy that the way
in which the elections have been con-
ductegd has shown that this huge ex-
periment . . .

Sarr BHUPESH GUPTA: As far as
the Congress is concerned, the law of
diminishing returns is operating in the
elections, There is the . . .

Surr SHEEL BHADRA YAJEE:
Now the election is over.

Suarr NAFISUL HASAN: This huge
experiment has for the third time
been quite a success as far gas its
peaceful conclusion andg performance
are concerned, But my happiness, I
should admit, is mot undiluted, and I
am unhappy on two grounds.

Surt BHUPESH GUPTA: The Jan
Sangh . . .

Surt NAFISUL HASAN: My idea
is that in order that democracy should
work properly and should develop on
party lines, it is necessary that we
should have a clean party system in

our country. What is happening to-

day ig that g person who is refused a
ticket by a party goes to another party
and . . .
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Surt BHUPESH GUPTA: Dissident
Congressmen.

Sart NAFISUL HASAN: I am not
pointing at any particular party. I
am not suggesting any party whatso-
ever. What I submit ig that for the
healthy growth of domocracy it is ab-
solutely necessary that we should have
g, clean party system, Unless and un-
til there is an agreement and conven-
tion between the pariies that 3 per-
son who ig turned out from one party
will have no place in the other par-
ties, the party system cannot be pro-
perly developed.

Surr BHUPESH GUPTA: I en-
tirely agree.
Surt NAFISUL HASAN: I there-

fore appeal to the leaders of all the
parties in this country that they should
see that the party gystem and the party
discipline are kept according to the
requirements of democracy.

Surt BHUPESH GUPTA: But you
are kidnapping Members from this
side of the House. We have lost one.

Surt NAFISUL HASAN: The cther
thing over which I am most unhappy
ig that I find that voting, as far as my
State is concerned, has been mostly on
caste lines. I too had quite a personal
experience of elections this year and
had personal experience in 1952. I
had no personal experience in 1957 be-
cause then I was in a position in which
I could not take any interest in the
election. I remember that in 1952
there was not so much communalism
and there was very little of casteism.
What is the reason? In particular,
casteism is more dangerous than even
communalism. It hag spread to a
greater extent. What is the reason?
I am giving one. I do not know whe-
ther it is correct or not, This casteism
has played a great part in our
panchayat elections and this casteism
ig reaching our Assembly and Parlia-
mentary elections.
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Sert BHUPESH GUPTA: Why
panchayats?

dars,

SR NAFISUL HASAN: 1 think
that unless we succeed in impressing
our people that they should consider
the programmes and the policies of
the various parties and that should be
the only criterion for determining
-their vote, success in democracy
-cannot be achieveq, That should be
the only criterion. It is the duty of
all the parties, and all persons in

. authority and those who are leaders
of the opposition parties, to think
whether the time has not come to con-

sider whether communa] political par-

ties should be banned or not

Surt B, D. KHOBARAGADE: And
how will you define them?

Surt NAFISUL HASAN: That will
be taken carg of when legislation
comes in, and even when legislation
will be there, it is not such an easy
‘question that it can be golved by legis-
lation alone. Here I am just making
a suggestion for the consideralion of
those concerned,

Sir, I thank you very much. With
these words I support the motion,

‘Surr BHUPESH GUPTA: Mr. Vice+
Chairman, Sir, I am very glad that
certain important . . .

THE VICE-CHAIRMAN (Surr M. P.
Buarcava): I may tell you one
‘thing, Mr. Gupta, Eleven minutes are
left from out of your time,

Surt BHUPESH GUPTA: Give us
some more minutes kindly, We have
saved a lot of time.

Sir, it is very good that certain im-
portant points have been raised, but
let me start with the last part of the
Address where the President claims: —

“renewed assurance ang confidence
placed by the great majority of
our people in my Government”.
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Well, thig is not true. According to
the figures given by the Election Com-
mission and as I pointed out, 45 per
cent. of the voters who cast their
votes polled for the Congress Party.
So the majority did not vote for the
Congress Party. Therefore it is not
right to mention in a statement com-
ing from a responsible quarter that
the majority of our people—pointing
out to the elections—had wvoted for
the Congress Party. It is factually in-
correct,.

(Interruption)

You will not understand it. You
see this is the position. Now, you can
consult the Election Commissioner
and see whether I am right or wrong.
Secondly, many people have voted but
they are not even a majority of the
electorate.

Now, may I invite your attention to
rather a sickening development after
the eléctions, namely, to the formation
of big-sized Ministries in the varicus
States? I have got a list before me
and here you see Bombay has got 31,
Gujarat 16. Now comes, West Bengal.
Last time—at the time of dissolution—
they had 29; now, already they have
got 36. U.P. headg the list with 43, and
Punjabh 2§ including Parliamentary
Secretaries; Rajasthan 16, In Andhra
there are two quarrelling factions
now, but they have already 16 and
more. In Mysore it is 14; the list is
not complete—the other group has to
decide. Now, I can point out the case
of Punjab, for example, where the law
of diminishing returns is operating as
far as the return of Congress candi-
dates is concerned ang the law of in-
creasing returns has come to operate
as far as the Ministry is concerned.
In Punjab a short while ago they had
19 members in the Congress cabinet,
and they have got 29 now including
Parliamentary  Secretaries; one in
every three is either a Minister or a
Deputy Minister or a Parliamentary
Secretary, and the newspaper ‘Tri-
bune’ has written an editorial con-
demning such a thing. Well, Sir, as
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far as West Beagal ig concerned, they
go on increasing—so far to 36—, and
one in every four or a little more
than four is a Minister or a Minister
of State or a Deputy Minister or a
Parliamentary Secretary. 1 do not
know how Andhra will gettle its quar-
rel, because 1t seems Mr. Sanjiviah
hag started a sit-down strike; he did
not go to the oath-taking ceremony
because he thinks that hig faction has
not heen properly represented; I do
not know how many members from
his faction will have to be taken by
Mr Sanjiva Reddy and what will be
the ultimate size of the Andhra Minis-
try. Similarly, yesterday there wag a
meeting at the house of Mr. Tripathi
in U.P. Their faction thinks that they
have not been given adequate rTepre-
sentation. And I do not know, Sir,
what will be the size of the Ministry
of your State, because even at the
very beginning it is 43, and after five
years I shoulq thank my stars if that
43 does not exceed 70.

Sar1 J, S. BISHT (Uttar Pradesh):
Forty-three means that there are 12
Parliamentary Secretarieg included in
it. b

Surr BHUPESH GUPTA® Yes, yes,
but they get salaries.

Surt J. S, BISHT:

Sart BHUPESH GUPTA: Do not
protest here; go and protest there.
Twelve Parliamentary Secretaries is
a consolation for me, Anyway . .

No, no.

Surt J. S. BISHT: No salary given
and therefore no burden to the ex-
chequer.

Sukr BHUPESH GUPTA: But they
get something,

[THE VicE-CHAIRMAN (SHRI NAFISUL
Hasax) in the Chair]

Now, would you become a Parlia-
mentary Secretary? Therefore, this is
the position. In Punjab, see the per
capitg income there, but you see one
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in every three right now in the Cabi-
net. Now, it is stated in the news-
papers that this is necessary to ac-
commodate the various factions—
Bhoomihars here and non-Bhoomi-
hars there—Mr. Jatti belongs to on=
caste and Mr. Nijalingappa belongs to
another caste—it is happening like
that in Mysore. I have no quarrel
with the Government if they could
accommodate these people either in
the Congress Parliamentary Board or

in the AILC.C. or in the Congress
Working Committee; that would
have been done at the cost, if

at all, of the Congress Party. But
why should factional quarrels of the
Congress Party be sought to be settl-
ed at the cost of the public exchequer,
because Ministers cost salaries and al-
lowances, house gllowance ang various
other items of expenditures? What
kind of morality they are laying down
in the country by trying in this open
and unabashed manner a solution of
their factional problem by enlarg-
ing, even within a few days after the
General Elections, the Ministries that
are already on the scene?

Panpir S. S, N. TANKHA: (Uttar
Pradesh): But, Mr. Gupta, you forget
that the salaries of Ministers have been
reduced in all the States.

Surr BHUPESH GUPTA: Yes, Sir,
but you have not done so in all the
places. Otherwise, the treasury will
get empty.

Panpir S. S. N. TANKHA: Yes, in
U.P, also,

Surt BHUPESH GUPTA: Other-
wise the treasury will be empty. Now
imagine .

Panpir S, S. N. TANKHA: The
salary of Ministers now is Rs. 800
only in U.P,

Sur1 BHUPESH GUPTA: Ye., ves,

| but if it is so, why then do you clam-

our for it and lead a deputation to
Delhi? If it is nothing of advantage,
then why do you clamour for it? Now,
in the Constituent Assembly, when
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this article, article 61 of the draft Con- | ber says refers to the States, and he

stitution, came to be discussed, Mr.
Muhammad Ali Baig Bahadur, re-
presenting the Madras Muslims, want-
ed to restrict the Ministry, restrict
the Central Cabinet to 15 Members.
Answering to the debate Dr. Ambedkar
was very apologetic about it, and he
said that it might be necessary to go
beyond 15 since the functions of the

Government might increase. Now
that was how the matter was
approached at that time, and natu-
rally the amendment was not

passed. However, nobody at thatl time
was in favour of big Ministries and
Dr. Ambedkar said that there might
be some contingency. We do not also

. deny that in some cases the Ministry

&

may be somewhat bigger than 15. I
do not know what will be the size of
the Central Ministry, because there
are the dissidents, there are the fac-
tionals, there are the frustrated and
there are the disappointed—so many
categories are there and if they are
to be accommodated, what will be the
number, I cannot say.

Surt P. A. SOLOMON
101.

(Kerala):

Surr BHUPESH GUPTA: Well, 1
do not know. But why is it so? I
would ask, When we were in the
Governmeni of Kerala we had only
11 Ministers; we abolished the posts
of Deputy Ministry, Parliamentary
Secretary, and so on. Even now
Madras has got a smaller number of
Ministers, It is no partisan question.
So why are you having such things”
What exhibition you are making be-
fore the country, I mean this Govern-
ment, this ruling party, which is in
doldrums because of its factional
squabbles and so on, because of it3
internal dissensions? And why this
mternal problem of the Congress
Party should be solved in this manner,
at the cost of public exchequer, is
something which I would like to know
from the Prime Minister of the coun-
try. I am told he is advising.

Surt SATYACHARAN (Uttar Pra-
desh): I believe what the hon. Mem-

is aiso imputing motives for the for-
mation of Ministries there, according
to hig own judgment of the matter.
They have got the right to form Min-
istries as they think best, I say it
is a State subject and it will be un-
just to attribute motives to such an
action,

Surt BHUPESH GUPTA: You bet-
ter sit down please. I know it is a
State subject—the Constitution is
there. Ask your Prime Minister—he
ig giving advice on the telephone.

Tue VICE-CHAIRMAN (SHr1
Narrsur Hasan): The hon. Member
will please address the Chair.

Sprr BHUPESH GUPTA: But he is
so very attractive that it takes away
youyr attraction also.

Now, 1 say this is entirely wrong.
My quarrel here is this; this is wha‘t
is happening—this scandalous exhibi-
tion. I think the Prime Minister
should exercise his influence and au-
thority to put a stop to this kingq of
thing, and let ug see whether they can
get on with smaller-sized Cabinets and
so on. Otherwise, the number is so
big right at the beginning that after
five years whaf it will be, nobody
can say—I have my fears. I have cal-
culated it. They will have normally
in the States about 1,700 M.L.As. out
of them nearly 500 fo 600 will have
become Ministers, Deputy Ministers or
Parliamentary Secretfaries,

4 p.M.

Panprr S. S. N. TANKHA: May I
enquire from the hon. Member what
ig the size of the Kerala State as com-
pared to U.P.?

Surr BHUPESH GUPTA: UP. is
big-sized in every matter. It has be-
come too flabby for democracy to
manage. There, I say, have less Min-
isters and you will have some of the
problems solved,

Surt N. M. ANWAR (Madras): On
a point of information. Sir, Madras
State, which has a population of about
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[Shri N. M. Anwar.]
three crores has only eight Ministers.
U.P, I understand, has a population
of seven crores and, I think, on that
basis the Ministry should not be more
than seventeen.

Surt BHUPESH GUPTA: Yes, if
you have a State of the size of Sahara,
then the size of Sahara will be very
big. We are not concerned with all
that. What we are concerned with is
that you are doing it for factional
reasons and the newspaper headlines
tell this.

The meeting at Mr. Kamlapati
Tripathi’s house was mnot to discuss
about the size of Uttar Pradesh or

what should be the number in the
Ministry, The question was how
" many people from hig group should
go, This is the question that was be-
ing discussed. Now, Sir, I do not
want to dilate upon this thing any
more.

(Time Dbell rings.)

Then, Sir, I want to raise one or
two matters. My time has been taken
unnecessarily. I have just started. I
want to speak just on one or two
matters, I do not want to speak very
much on anything,

Sir, the question of Kerala was rais-
ed, Yesterday in another place when
the matter was brought up by way of
an adjournment motion, the Prime
Minister seemed to have lost his tem-
per and said that it was preposterous
to have tried an adjournment motion
on that, What happened in 1958 and
1959 when every other day adjourn-
ment motions were brought forward in
the other House when the Communist
Party was in contro] of Kerala? It
seems that the Prime Minister liked
those adjournment motions and he
was very happy that they were being
brought forward, And not only that,
he sent somebody, Mr. Dhebar, to go
there ang discover ang invent a
sort of shift of the masses away from
the Communist Party and the High
Command gave its blessings to the
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‘direct action’ movement. Why sub-
denly he felt so unhappy and annoyed
we do not understand.

Now, Sir, the question before the
Prime Minister in this connection is if
the verdict of the electorate of Kerala
has gone against the unholy alliance of
the Congress and the P.-S.P,, which has
got only 6 seats as against 10 seats
by the Communist Party and others of
the Front, and while the Congress
hag received winning majority only in
42 out of 126 Assembly constituencies,
I would like to know whether the
Prime Minister does today recognise
the shift of the masses away from the
Coalition Ministry in Kerala? If so,
let him recognise it and say so and
tell us what advice he has given {o
the Coalition Government in Kerala.
He called Mr. E.M.S. Namboodaripad,
our colleague, who wag then the Chief
Minister of Kerala, and advised on the
basis of the invented shift of the
masses that he should resign or should
go in for mid-term election. May I
know today from him what advice he
has given to Mr, Pattom Thanu Pillai
or those who are the rulers—he is the
prince consort—or the other gentlemen
Mr, Shankar ang Mr. Chacko? Has
he asked them to resigr. and go in for
mid-term election to acknowledge the
shift that has taken place? Wea do not
want Prime Minister’s blessings for
direct action. We do not mean any
such thing but we would at least like
double standards to go. Play cricket
in this matter in terms of your own
Constitution . . .

Dr. SurimaTI SEETA PARMANAND
(Madhya Pradesh): Is the hon.
Member aware that the results of the
Assembly constituencies do not always
go the same way ag the results of the
Parliamentary constituencies? As
would be seen from the results of so
many seats, what he is contending is-
not correct.

Sarr BHUPESH GUPTA: 1 know,
Madam, that is so but at that time
when you discovered a shift there was
not even a Parliamentary election, It
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wag discovered in Jantar Mantar Road
which was to be belied when the elec-
tions came, when we got 1:2 million
votes more than what we got last time,
Therefore, you will understand . .

Surt AKBAR ALI KHAN: You can
bring forward a no-confidence motion
in the Assembly.

Sart BHUPESH GUPTA: A no-
confidence motion will not work be-
cause you will maintain that Govern-
ment. Therefore, Sir, in fair play I
say the Prime Minister should not
play double standards. The world is
looking at it. There should not be one
set of rules when the Congress is in
power and another set of rules when
the Opposition gets into the other side
and the Congressg is in opposition. It
should not be as if heads I win, tails
you lose, The Prime Minister is pur-
suing exactly this policy in this mat-
ter.

Diwan CHAMAN LALL (Punjab):
On a point of order, Mr, Vice-Chair-
man. Is it not the usual practice in
this House and in the other House
that when an hon. Member is not
present he should not be attacked?
My hon, friend is constantly referring
to the Prime Minister who is not
present in the House, If he wants to
say anything about the Prime Minis-
ter he can do so when he is present.
He could easily turn round and charge
the Government for all the things
then.

Surr BHUPESH GUPTA: Here it
is not a point of order at all. In that
case all the Ministers shoulq be sitting
here when we gpeak, I am speaking
about the Government, and the Gov-
ernment is represented. When we
speak about the Iron and Steel Minis-
ter you point out to the Minister of
Rehabilitation. The Prime Minister is
represented here. Here again, Sir,
double standards,

Diwan CHAMAN LALL:;
Government that has to be
ed . ..

It is the
charg-
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SHrt BHUPESH GUPTA: You
know it very well. -

Diwan CHAMAN LALL: ... May

I inform my hon, friend that it is the
Government that hag to be charged
and not any individual Minister. When
my hon, frienq is referring to th
Prime Minister he is really going out
of his way to do a thing which is not
permitted.

Surt BHUPESH GUPTA: I am very
much in my way. I am charging the
head of the. Government of India, the
Prime Minister of India, of applying
double standards in the matter of
Kerala. That is what I am charging
and I shall continue to do so till he
recalls what he did in 1959 and applies
the same standard, take note of the
verdict of the people expressed in
terms of the Constitution of the coun-
try that a shift has taken place in
reality against the Coalition Govern-
ment which hag lost all moral and
material right to continue in office
and that as 3 member of the Govern-
ment and as head of the Government
of India he should advise the Presi-
dent on the one hand to take care of
the Constitution and the Kerala Minis-
try’s Chief Minister should be asked
to resign from the office. 'This is all -
I have to say.

Diwan CHAMAN LALL: Would
it not be relevant for my hon. friend
to ask his friends in Kerala to bring
forward a no-confidence motion
against the Ministry there? Then he
will have the verdict of the people.

Surt BHUPESH GUPTA: I shall
certainly do so but you did not, at that
time in 1959, advise your friends to
bring a no-confidence motion in Kerala
because you knew the fate of such a
thing. You sent your Prime Minister
to discover a shift against the Com-
munist Party and adviseq the Presi-
dent to dissolve the Government, used
your extraordinary emergency power
and played ducks and drakes with the
Constitution of the country. Therefore,
let us not talk in this way,



299 Motion of Thanis on

THE VICE-CHAIRMAN  (Sunr
NarisuL Hasan): The hon. Member
should continue to address me.

Surr BHUPESH GUPTA: I would
very much like to but Diwan Chaman
Lall . ..

THE VICE-CHAIRMAN (Surr
Narisur Hasan): In your emotion
you always forget to address the
Chair.

Surr BHUPESH GUPTA: I think,
Sir, in that case you put me in a strait
jacket. Sir, this i one thing I do not
want to say. It is not a question of
Government or not Government. We
are not trying to

THE VICE-CHAIRMAN (SHRIT
NarisuL Hasan): You have already
taken seven minutes more than your
time. Just two or three minutes more.
Please finish in another three minutes.

Sur1 BHUPESH GUPTA: One or
two things let me point out.

TaE VICE-CHAIRMAN
NarisurL Hasan):
more,

(SHr1
Just three minutes

Surt BHUPESH GUPTA: No, no.
Let me finish.

THE VICE-CHAIRMAN
NarisuL Hasan):
more than that.

(SHRI
No. I cannot give

Surr BHUPESH GUPTA: Anyway
I wonder why you should not be
generous to me. DPlease give me a
little more time,

THE VICE-CHAIRMAN (SHRI
Narisur, Hasanx): 'There is a long
list of persons who have to speak.

Sart BHUPESH GUPTA: 1 know
that.
TeEE VICE-CHAIRMAN (SHRI

NarisurL HAsAN):
in five minutes.

Please try to finish

Surr BHUPESH GUPTA: Minus
the interruptions. Anyway, Sir, here
is a photograph of Pandit Girdhari

[ RAJYA SABHA ]

President’s Address 300

Lal, Chief Priest of the Lakshmi
Narain Temple, performing the puja
ceremony at Safdarjung Alrport prior
to inauguration of the Indian Airlines
bi-weekly service te Haldwani on
Tuesday, and in the picture you see
the Home Minister, ‘Shri Lal Bahadur
Shastri. I do not know whether the
airworthiness of aircraft depends on a
high priest coming and chanting man-
tras there. I am not raising these
thingg just. for the sake of fun. Is it
not a direct intrusion of religion intc
State functions? Why should the
Home Minister have associated with
this kind of thing and brought the
high priest of Lakshmi Narain Temple
to participate in the inauguration of
the flight which was an official func-
tion?

AN Hon, MEMBER: 1t is a lie.

Surt BHUPESH GUPTA: The pho-
tograph does not lie and certainly a
photograph from the Statemen, ac-
cording to the Government, would
not lie at all, and I do not know if
this photograph is hung up in the
priest’s house or the Home Minister’s
house, but it is there. Here is an-
other example I have given. (Inter-

i ruption) Diwan Chaman Lall unneces-

sarily diverted my attention.

Here is an election pamphlet by
Shri Asoke Kumar Sen bpublished in
Bengali. It hag many picturcs and in
the pamphlet there he is talking with
the President. I at once drew the at-
tention of the Primae Minister and the
President, especially of the President,
that the picture of the President was
being used by the Law Minister in his
election pamphlet, a thing unprece-
dented in this country, No Union
Minister has ever done it or in Eng-
land nobody ever did it. The picture
of the Crown is not used by Ministers
in their election literature. (Interrup-
tions).

THE VICE-CHAIRMAN
Narisur Hasan):
terrupt.

(Surr
Please do not in-
Let him proceed.
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Surt BHUPESH GUPTA: Now, this
is the thing. I sent it to the President

[ 14 MARCH 1962 }]
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and the President was good enough to ]

ask for the pamphlet andg I sent it to
him and the matter was under his
consideration. 1 got a telegram and
the telegram is also with me, received
on the 20th. But before it was con-
sidered, Mr. Sen rushed back here and
met the Prime Minister and the Prime
Minister wrote me a letter which is
here, dated the 20th stating there was
nothing wrong in it, That 15 to say,
he has given judgment even when the
matter was under the consideration of
the President. I do not object to his
giving his judgment on it privately
to me. But on the 23rg the letter of
the Prime Minister was published in
the Calcutta newspapers, I sent an-
other telegram to the Prime Minister
asking: How is it you publish my
letter? And he wrote me another
letter, dateg the 23rd which is also
here with me, saying: I did not pub-
lish it, may be Asoke Sepn has done
it. Just imagine, when the thing is
before the President, under his con-
sideration, the letter of the Prime
Minister is published, the letter writ-
ten to me by the Prime Minister,
either without referring to the Prime
Minister and securing his consent—of
which the proof is the Prime Minister’s
own letter—or seeking my consent,
and it is published in the newspapers.

Tue DEPUTY MINISTER oF RE-
HABILITATION (SHrI P. S. NASKAR):
Your letter to the Prime Minister
was .

Surt BHUPESH GUPTA: Anyway,
1 am not the Law Minister and you
cannot interrupt here. Are you re-
presenting the Government? Here is
a Deputy Minister representing the

Governiaent, representing the Prime
Minister.
THE VICE-CHAIRMAN (SHrR1

NAFISUL HASAN):
the Government,

He is a member of

Surr BHUPESH GUPTA: Therefore,
Diwan Chaman Lall’'s point is met
here.

¢ on.
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Sarr AKBAR ALI KHAN: Take it
gracefully. If your candidate was de-
feated, take it gracefully,

Sarr BHUPESH GUPTA: I am on

the constitutional propriety of it. The
letter says:

“lI am sorry that the letter was
published in this way without re-
ference to me. Ag far as I remem-
ber, however, the letter was not
marked ‘Confidential’ or ‘Personal’.
The letter I sent to you was not re-
leased by me to the Press. I sent a
copy of the letter to Shri Asoke
Sen for his information as it con-
cerned him. It ig possible, though
1 don’t know, that my letter got to
the Press in Calcutta.”

This is what the Prime Minister wrote
on the 24th. He 15 a good man and
he wrote this thing, My constitutional
points are two, First of all, the
photograph of the Président should
not have been utilised by the Law
Minister in his election literature.
Secondly, having done it and when
the matter was referred to the Presi-
dent the Prime Minister should not
have given his opinion immediately,
for expediting the election campaign,
and even if he did it privately to me
in a sealed lefter, the Law Minister
shoulg not have published that letter
of the Prime Minister in the Press,
without taking the Prime Minister’s
consent or without referring to me. I
do not know whether he took the
President’s consent, but the letter from
the Secretary to the President which
is with me, would suggest that the
matter is still under his consideration,
and he is asking for material and so
Here is the telegram, So, Sir,
these are improper things.

Then the last point I want to touch
upon is this. Here is another pamph-
let of the West Bengal Government-—
no, not the Government, but it is by
the Congress Party. It is a big thing
distributed free. Now they say 1o
everybody: Do not bring in religion.
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But here is this document. I will give
it to them. Here is this document
which . ..

Dr. SerimatTr SEETA  PARMA-
NAND: But what is the

Surt BHUPESH GUPTA: Please
don't get excited. You know it very
well.

(Time bell rings,)

Here it containg religious apeal, I
say, and the

THE VICE-CHAIRMAN (SHRI
NArisuL Hasan): Please stop now.

Surt BHUPESH GUPTA: You
don’t allow me to finish my sentence?

Tue  VICE-CHAIRMAN (SRt
NarrsuL Hasan): No, no. Do not put
the last straw on the camel’s back.

Surr BHUPESH GUPTA: But, Sir,
the . . .

THE VICE-CHAIRMAN ('SHRI
NarisuL Hasan): No, no, You have
have been given fifteen minutes more.
Do not let it be the last straw on the
camel’s back, I say.

Surt BHUPESH GUPTA: Let me
finish the sentence.

THE VICE-CHAIRMAN (SHR
NarisurL Hasan): Al] right, Finish it.

Surr BHUPESH GUPTA: Just a
minute. I am not concerned with
what you are saying about us or about
communism, but here the appeal is
made to the voters in the name of re-
ligion and Communists gre called
atheists, which the Congress Party
should not have done, It is published
by the West Bengal Pradesh Congress
Committee and given in the name of
the President of the Congress. At
least we expect the Congress Party
not to seek the voters’ votes by call-
ing the Communists atheists, by say-
ing that they do not believe in re-
ligion. That should be left to the Jan
Sangh ang other parties,
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Lastly one more point and I finish.
Sir, the elections have been discussed.
You are concerned about them and I
am also concerned, As far as the
Congress Party is concerned every-
body knew that it would be returned
here. Everybody knew it. Were we
In doubt about that? No. But what
should cause concern in the country is
the growth of the Jan Sangh and com-
munal parties and reactionary parties
like the Swatantra Party. And in the
elections it is disturbing that even in
the Prime Minister’'s own place the
Congress votes declined by 37 per
cent, and the ground has been gained
largely by the Jan Sangh. It is a
serious matter which should cause
serious thinking on the part of those
who stand for progress. Here I am
with the hon. Member Diwan Chaman
Lall and I gay I am against communa-
lism., But this should be discussed.
It is no use trying to waste your elo-
quence on the fact that the Congress
got so many votes and so on. {Inter-
ruptions.) Everybody knows that.
Again they are taking away my time.

THE VICE-CHAIRMAN (SurT
(Nar1suL, HasanN): Let him proceed.

Surt BHUPESH GUPTA: You also,.
Sir, tried to refer to this point and
you were, I think, trying to develop
the point. I think thig subject we
should discuss and these elections
should be a reminder to the mation
that we should not be complacent
about either communalism or right.
reactionary forces, like those repre-
senteq by the Swatantra Party. We
know we have quarrels with the
Congress Party, We gtand, broadly
speaking, with al] progressive-minded
people and against communalism and
for barring the way to the emergence
of right reactionary forces, The dis-
content of the people is being ex-
ploited by these forces in order to
make a come-back here. They want
to be the first party—what I don’t
know—in the Opposition, But this is-
the position and therefore, you must
take note of its developing. Here it
is no use-trying just to accuse Shri:
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Rajagopalachari. I entirely agree with
the Congress Party that the mahara-
jas and ranis are out-dated and so on.
I agree. But what happens when these
maharajas and ranis become the Con-
gress Party candidates and fight the
elections with the Congress tickets?
Would it be that if Shri Jawaharlal
Nehru rode in a 1910 model Ford car
it would become modern and up to-
date, and when Rajaji rides in it it be-
comes out-dated or back-dated and
an old-fashioned car? It is not so.
Therefore, I think the Congress Party
giving tickets to the rajas and ranis in
the country has encouraged the rajas
and ranis elsewhere and that public
feeling that should be created against
the emergence of these people, these
feudal interests and so on, into the
politica]l life of the country, is some-
what frustrated by the fact that the
ruling party in the country which
stands for secularism and whose
leaders speak often against the rajas
and ranis, itself backed the rajas and
ranis,

I am not afraid of them just at the
moment because I know they are not
in a position to come. But it will be
a serious situation in the country if
the Swatantra Party were to occupy
the treasury benches, It would be a
terrible thing. What I am afraid of,
Sir, is that if they become strong in
the country they will

Surr  SONUSING
PATIL (Maharashtra):
time is he going to take?

DHANSING
How much

Surt BHUPESH GUPTA: Do You
belong to the Swatantra Party?

TaE VICE-CHAIRMAN
Narrsur, Hasan): Please sit
He is just finishing.

('SHrI
down.

Surt BHUPESH GUPTA: Yes, Sir,
it is a new point and you will appre-
ciate it.

THE VICE-CHAIRMAN
NarisuL Hasan): No,
point, Please finish.

(SHrI
it is no new
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Surt BHUPESH GUPTA: It is an
old one, because we think alike, What
really matters is that we should think
in this connection. We know that
there is littlea danger of their taking
over the administration. But within
the Congress Party they have got
many Swatantrites and from there
they -will try to put pressure on the
Congress Government in order to push
backwards, in order to push the wheel
back, in order to modify the policies
of the Government in a reactionary
direction and in order to prevent the
assertion of the progressive forces from
both sides. This danger is there and
it is a danger to the democratically
minded people within the Congress
Party ang it is a danger to us and to
the country.

306

Surt SHEEL BHADRA YAJEE:
But the CIP, has . . .

THE VICE-CHAIRMAN
Narisur. HAsAN):

(SHRI
Please sit down.

Surr BHUPESH GUPTA: So let us
discuss this question. The problem
of communalism should be seriously
discussed and in one of my letters 1o
the Prime Minister I pointed out about
that pastoral letter in Kerala and he
was good enough to denounce that
short of thing, the issuing of that
pastoral letter in Kerala saying what
else could be done.

THE VICE-CHAIRMAN (SHrI
Narrsur Hasan): No no. You should
now stop, You have got to sit down
now.

Surt BHUPESH GUPTA: But
Sir . . .
THE VICE-CHAIRMAN ('SHry

NarisuL Hasan): No, no, I will not
allow you any more time, Please sit
down. Not a word more. You have
exhausted my patience altogether.

Suri BHUPESH GUPTA;
sit down,

I will.



307 Motion of Thanks on

VICE-CHAIRMAN (SERI

THE

NarisuL HasaN) : You never accept my

advice.

Surt BHUPESH GUPTA: You give
the advice,

THE VICE-CHAIRMAN (:SHRI
NarisuL Hasan): I have been giving
you advice all the time.

Surr BHUPESH GUPTA: 1 will
accept it.

THE VICE-CHATRMAN (SHRI
Narrsur HasaN): You should now
sit down, Not a word more. Please
sit down,

Surr BHUPESH GUPTA: “This
is . . . .

THE VICE-CHAIRMAN (Surr

Narrsur. Hasan): You have got to
obey. No, no, Please sit down,

Surt BHUPESH GUPTA: I will
obey, but you wil] not get our co-
operation in future. T sit down.

THE VICE-CHAIRMAN (SHRI
Narrsur. Hasan): Thank you, Now, if
you like, I will give vou one minute.
You don’t sit down when I ask you.

Surr BHUPESH GUPTA: Would
vou have dong the game thing when
they speak? Suppose the Minister
wag speaking. This is the way you
treat the Opposition? All right; you
do it

VICE-CHAIRMAN (SHrI

Anyway .

THE
NarisuL HASAN):

Surr BHUPESH GUPTA: Anyway,
this i not how you should treat the
Opposition, in this manner, and the
country should know it.

© TR RTINS
(Sur1
You never listened

THE VICE-CHAIRMAN
NarrsuL Hasan):
to me.

Surr BHUPESH GUPTA:
obey you.

I would

Tur VICE-CHAIRMAN
NAar1sUL HASAN):
and again.

Sgrt BHUPESH GUPTA: Mav I
point out to you—you were not in the

(SHRT
I advised you time
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Chair—yesterday the Ministers con-
cerned were not there in the House
and we had to wait for three minutes
for a Minister to come here? It was
because he was a Minister whereas if
it is the Opposition just for one sen-
tence, for one minute or two minutes
you take this attitude. You can do

it.

THE VICE-CHAIRMAN (SHrRt
NarisuL HasaN): You don’t hear my
advice. You had only 11 minutes.

You have taken 20 minutes more,

Surr BHUPESH GUPTA: It is not
just a question of 11 minutes, I said
I will take a little more time.

THE VICE-CHAIRMAN (SHRT
NarFIsuL HasaN): When there is an
arrangement you ought to stick to it.
I can extent it just by a minute or
two; not more. I have no power.

Serr BHUPESH GUPTA: Have I
complained against you?
THE VICE-CHAIRMAN (SHrI

Narisur Hasan): You had 11 minutes.
You ought to have finisheq at four.
Now it ig 4:21.

Surt BHUPESH GUPTA: Even be-
fore you occupied the Chair, I had told
them that I will take a little more
time. And you know, Sir, the inter-
ruptions came. You should consider
that.

Tue VICE-CHAIRMAN (Surr Nari-
suL Hasan): I always took that into
consideration.

Surr BHUPESH GUPTA: You have
done it but I do not like the manner
in which you have asked ug to stop.
Anyway, I will wait to see anybody
from the Chair controlling the Minis-
ters. If you do not do it, we shall
create scenes in this House to stop
the Ministers. You can turn us out
of the House.

Surr SATYACHARAN: Before an-
other speaker begins his speech, I
would like to point out one thing.
We, the Members of Parliament, feel
extremely incensed and pained to see
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that the hon. Member has behaved in
this fashion. We all respect the Chair
and if the hon. Member questons ...
(Interruptions.)

It is a question of dignity and grace
of Parliament and if there is any
Member who is going to insult the
Chair, he insults the entire House.
We are there to take notice of it and
we must express our opinion about
it

Surt BHUPESH GUPTA: May 1
now say that I did not at all mean
any insult?

SHRI SATYACHARAN: . . . he
should be named,

Sur1 BHUPESH GUPTA: The hon.
Member should not arrogate to him-
self the task of maintaining the dig-
nity of the Chair. I know how to
maintain it but rights are rights and
duties are duties, and we here in the
Opposition—maybe sometimes we are
right, may be sometimes we are
wrong—certainly would insist on what
we in good faith consider to be our
rights and 1t is for you to give direc-
tions.

SHRI
never .

SATYACHARAN: But you
. . (Interruptions).

Surr BHUPESH GUPTA: I will
never be silenced by you. Sir, I may
submit to you that when you said,

‘Don’t complete the sentence’! I argu-
ed with you but I did not proceed
with the sentence any further, I

only pointed out a precedent that only
yesterday the House had to wait for
two minutes for getting a Minister.

Diwan CHAMAN LALL: May 1
request you, Sir, to call the next spea-
ker?

Surt BHUPESH GUPTA: 1 agree
with Diwan Chaman Lall but why
should Mr. Satyacharan pretend as if
he only has understood the dignity of
the House and we are just trampling
it under our foot? Sir, your dignity
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is our dignity but we also have got a
certain mandate from the people;
may be we are right, may be we are
wrong. You have got the correcting
rod in this matter but not the hon.
Member.

Tue VICE-CHAIRMAN (SHRI NarI-
suL Hasan): 1 take the assuranc::
from Mr. Bhupesh Gupta that he did
not mean to show disrespect to the
Chair and on that the matter ends but
I will request him and all other Mem-
bers not to behave in a manner that
might give the impression to other
Members that the Chair is not beng
properly respected.

SHrt BHUPESH GUPTA: I entirely
reciprocate it, Sir. But I would also
request you not to do anything which
despite your good intention might give
an impression to the country that the
Opposition is being treated in a parti-
san way.

Surr N. M. ANWAR: The Opposi-
tion has been treated with generosity.

THE VICE-CHAIRMAN (SHRI NarI-
suL Hasan): Mr. Joseph Mathen,

SHrr JOSEPH MATHEN: Mr. Vice-
Chairman, Sir, I support the motion
of thanks moved by Shri Bhargava.
I was thinking of saying something
about water supply, agriculture, indus-
tries and some other subjects referred
to in the Address but after the tall
claimg of achievements of the Com-
munist Party in Kerala by Mr. Bhu-
pesh Gupta, I think it is my responsi-
bility to say something of what hap-
pened in Kerala during the last elec-
tion. Sir, during the last election, the
Communist Party, the Congress and
some other parties contested the elec-
tion. In the 1957 election the Com-
munist Party got 9 seats out of the
18 seats and during the last election
in 1962 the Communist Party could
get only 6 seats out of the 9 that
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.- they had captured during the 1957

election.

About the popular support that he
has been claiming I should like to
bring to the notice of Mr. Bhupesh
Gupta that during the 1957 election
they could claim 37-4 per cent. of the
-electorate but during the 1962 elec-
tion actually it has gone down to 33
‘per cent. So from the records we
‘can see that the Communist Party has
actually lost their hold, whereas the
‘Congress which had six seats during
the 1957 election could retain all the
-six seats during the 1962 election.
Above all during the 1962 election we
"have seen a special feature in Kerala
and that is the alliance of the Com-
munist Party with the Muslim Lea-
:gue,

Sarr BHUPESH GUPTA: Not at all.
I strongly repudiate the suggestion.

Surt JOSEPH MATHEN: Even for
“the success of their top-ranking lea-
~der in the nothernmost constituency
they had to depend on the Muslim
‘League. There the Muslim League
~could claim 90,000 voters and the Mus-
1lim League candidate was withdrawn
rand the Muslim League passed a Re-
solution to support the Communist
rcandidate. Even though Mr. Bhupesh
‘Gupta had been there on his elec-
‘tioneering tour and he had been all the
time claiming that he would be pre-
w00 Y8y 0} sanIed orjeINOWRP I3YJ0
pue ssarguod Syl ypm urol o3 pared
munalism in the country, he did not
mention even a single word against
‘the Muslim League. Whereas in the
Kuttipuram by-election where the
Muslim League had put up a candi-
<date, the Muslim League had receiv-
ed

Surr  BHUPESH GUPTA:
mention (Interruption).

I did

Surr JASEPH MATHEN: He men-
tioned on the floor of the House that
he was prepared to support a Con-
gress candidate. So when ther, are
such tall claims if we see the facts
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and figures we can understand that
even now the democratic forces in the
State still hold a majority ang they
can easily show that they have the
confidence of the people of the State.

Sir, even though the Communist
Party had been talking a lot about
moral standards and all that, they
never respect mora] standards because
the Communist ideology itself does
not give much respect to moral valu-
es. And here Mr, Bhupesh Gupta’s
speech on moral values reminds me
of a speech on chastity by Lady Chat-
terley.

Sur: BHUPESH GUPTA: Sir, it is
obscene,

Tae VICE-CHAIRMAN (SHRI Nar1-
suL HasaN): Not the name of the
book.

Surt BHUPESH GUPTA: The High
Court has ruled it obscene,

Surr JOSEPH MATHEN: The Com-
munist Party, whenever it wants to
take advantage of any particular
development whether it is communal
or not, it will appreciate it but when-
ever it goes to its disadvantage it will
criticise it and summon all the forces
in the country to join with it to fight
this. Actually as far as the Commu-
nist Party is concerned, they cannot
in any way claim any moral stand-
ards is this country and in politics
whenever they fight the democratic
forces they have double standards.
Sir, 1 do not want to expatiate on
what happened in Kerala and on the
stand taken by Mr. Bhupesh Gupta
during his tour there in Kerala but
the fact is that the Communist Party
ag such ig in alliance with the com-
muna}l forces there in Kerala. As I
said in the beginning of my speech, I
wish to bring to your notice some of
the essential needs of this country to
which this Government will have to
pay immediate attention. First of all
—1I am repeating it again——we have to
think about drinking water for the
people of our country. Even after
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not claim that we have supplied drink-
g water to the people of this coun-
try. Most of the people in the coastal
areas and in the backwater areas are
drinking saline water. In some other
places a good number of people are
even now drinking muddy water.
Now, the Central Government will
have to take the responsibility of sup-
plying good drinking water to the
people of the country, wherever they
are,

In the same way, when we speak of
agriculture have we have geen that
in the agricultural front we could
find a lot of development. It is ap-
preciable that food crops in general
have shown an upward irend, whereas
the money crops have not shown that
trend. In Kerala the most important
‘money crop 1s cocoanut and for cocoa-
nut cultivation unless we give long-
term loans we may not be able to
encourage the cocoanut -cultivators.
‘Cocoanut cultivation is a parennial
cultivation and the medium and short-
term loans that are given to food
<«rops and the annual and biennial
crops will not be suitable for the
development of cocoanut cultivation.
Again as we give to the rubber plan-
tations, for cocoanut cultivation we
will have to give re-plantation grants
so that we can have better gardens
and better yield.

In the same way, nothing has been
mentioned in the Address with regard
to the development of fisheries.
Fishery is a source of income to this
country which is having a vast num-
ber of miles of coastal area and so
many lakhs and lakhs of fishermen
of this country depend on it. Unless
we pay more attention to the deve-
lopment of fisheries and we spend
more amount, at least proportionate
to what we spend for agriculture, it
will suffer, A big sum will have to be
spent for the development of fisheries.
Unless we form some committee or
some board or some other officia] body
to supervise the working and develop-
ment of this section, we may not be
able to handle it, as we expect it to
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be. The money that is spent on this
section will definitely contribute to
the development of the country, single
it goes direct to the humblest of men
in the country.

Similarly, I wish to say a few words
with regard to the educationa] system
of our country. The educational sys-
tem is revised every time and most
often our children in the schools are
treated as objects for our experiments.
Here we do not have a scheme where-
by we have completely accepted an
educational policy for our country as
a whole, In certain States they have
now switched on to their regional
language as the medium of instruction,
I have been pointing out that it is a
very dangerous 1ndication. We,
Indians, will have to have the same
medium of instruction throughout the
country and each and every State
should not be permitted to have their
regional language as the medium of
instruction. Unless we have the same
medium of instruction, a person from
one State may not be able to go to
another State or to go even to the
capital. So, for the present, if we are
not able to switch on to Hindi as our
medium of instruction throughout the
country, as should continue English
ag the medium of instruction through-
out the country, so that we may have
a feeling of unity even in educational
institutions.

In the same way, I wish to point out
our deficiency in the matter of tech-
nical education. Every year lakhs
and lakhs of matriculates and gra-
duates are turned out from the schools
and colleges of most of the States,
who are only suitable for some cleri-
ca] job. Such persons should be given
ample facilities for technical training.
Even those matriculates and graduates,
if they apply for technical training,
should bhe given facilities for under-
g-ing technical training in any insti-
tution that is organised either by the
Centre or by the States. Generally,
the State Government is now taking
up the responsibility of organising the
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[Shri Joseph Mathen.]
technical training, but 1t is quite in-
adequate. Unless the Ceniral Gov-
ernment comes forward to aid, either
by grant or loan, the State Govern-
ment, the technical training scheme
may not be successfully worked out.

With these few words, I support the
motion.

Y FEFIIT TAGT (TR
ITAATERE WEIRd, AF S A1 fF
Fgr 9T Ueeafa a whwwraer & graer
Frgaat g, g A M @ g fF
gL TF FT FAG G T g AR I
% W3 I@TEA F AT AT & @I 8 |
T & f qAT & qEE A w7 1A=
# g1 IW W S TET AR AT H
FEET | AR agd AT R AT S e
W g AT § 3T amgafa
T AW a% "0 faar #@x 9 aedfa
& WIOw F7 gEiEa AT o gE
¥ it aF IA9 & geEew |/ oared
W | 9T g AT 6 g I@r Arar g fw
S gRAT g, 98 S arel 1 g< 99
miaar dar & | FI AT, A ¥ T
aF, 3T ¥ & A afew A A oF
AT T ¢ 7 N g @ g A
qr F FT IFT T AT @Al B |
Fgfqeet #1 a1 48 &’r § Qfq T«
s gt 2 e @ 7 g &, 99 9 @w-
4T gea § HIR gEU FT 9 T |
a1 & A F AW G a7t aw N
f& = & ag @, a8 gan, 3% ag
g\ | a1 a9 Wizdl ¥ W % fE
TAE F OWT HT A AR AT G

- fF =A@ ® S T gwn, 3@ A AN
gUTET § | 979 99 & 12 6T @y
HET (| | 919 a # gH T gl &
AIIF AT AR TF AL A A
¥, wF gt & faad f ova w@
gU T A9AT &1 gw fag
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WY 4% § A FAT AR b6
ST FY WS aF  gHA Safd T &, Wi
W, AT TP IF g | Ul
St ¥ A oY owEr & fF g
TF—HAT & § Afad—
U J@ 6 81 @Y §, Uy, §9,
FART F1 AT, gAY aay g€ ¢
WA AT gL N F q, AR AW
Tl AT E

STEl aF A FT e g, Wi
AT FT FH] TGN, TG AW
& afid fF Fam 33 gar & 7 471 A
vy fmgr w fFsm A &
ferd g 1 aTzd A Lo T@ TATEE
A AR AT Y | F AT = § 13
®qF WA WA g AT AFaAv § 7

qfed FOW FwET AR@AT J#AT
93 w1 WA @) g & fod i
faar war &)

Sl AFAFEA AT : I T
To dro g1 & faa faar 21

qfeq FATA §wET ATCEW AFET
To qro ¥ ferdk 7gt favar w1 €

oft IAFNAEA ATAT . H=FT |
o w7 gfed & fF 23 v W ®
e @i 39 aFaT & | #4123 T
9§ IR IO T AFAT § AT ;v
IOFT AT AFA AFATE | AT AE Y
frara & famm g8 gC, fFem &1 g
1, forar & a4 #, faa7 3 go san
Frqq AFL FET Jg7 IF 4 @A §
e E RIS G I A SO
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Surr P. C. SETHI

desh): It ig bottom price.

SRt DEOKINANDAN NARAYAN:

Yes, bottom price. I know that.

wfa T § T 47T AT § JIEH T3H
w7 o w43 § 5 9T RA W W
G 3T AT ? WO AT H AF AV A
o BFF 4T R ¥IF WA ¥ FW AG & |
Al 9T WY FIEH qIEE 93 T W
@ § a9 fear & faor o T wee
Z1aT & ag AT A | AT T W
95w qF fear a——31 a9 gu—-FF A
TATE A TFH FATH F1 AT TH L FA
S1fgT F4, aifs fram a1 ga fF
FT AT, A fod wasws e, o
HIT JF g AGT (AT TAT | IFHT AT
7g grar & f forame @vear g f5
13 A foFa# w wieF wrrET g g%
AT qg a1 & AT TEHT AT 48 EIT §
faF Y o FT FETI A ST €, F
YAEAT a¢ AT &, FAT AT a8 qAT
& | 1 fore Y ot 7@ vTar § 5w
@A H AT I FT AfeF AT GR
1 SR T ag IH A A AT
¥ g AT I A R AR g A
Fgm 5 gwq Fw ot A oaga
T&W 2 | Y oY frgem 8 ey
g @ & AR wivwlas o= 1
TEIT &, gt T saaFar & fF gw
FaTsr AT 9 X FRT A T2
1 7T fopaT 9, 39 fad :q AT
F1 G AfTF T &, a8 qH TAHE
T FITE

sl dFiag wwtag aifed @ o
3y ofrFeaT JFT H AT 98T & ¢

7! FARNTT ATTAW: gh, § W@
| g9 gAT AFd § | I CHFAa &
A § F AT &, 4 a1 ;T S
g1

826 RSD—5.
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% 9%, Uufa ST { "
giyryeer & ST 48 Fer fF w9 g
TS ALY AFR AT @Y ], 95T A
g g fF T qar #7, Sifatera
T FT SAGATEAAT g1 W@ &, T4
S qF  SHANAT g 181
gRM, a9 qF Tifafehd qEe &1 S8
TATEIRA FAT, U IS GG HIIang
Tl a1 Y & ) R quET & g
st Pfafera ST fFar o
T g SUH T agd @ a1 g AE
& | ot 9 JET R At oA
91 g5 | TR S, GE A E w
OO § &gt F e 9 W@ g |
TG ST T S FE g oF 9 Ay
7 g AR @ & F fagET qumaal
¥ ToFrd ¥ #fvs foers & g ) 98
@t a g fF dwrEl & 9ane
FTr & d¢ gU &7 §-a8 WUH TF
&t snfq wfvwa< d@q #1 fassn, @
qi= STfaat Agr A | ST AT
ag gvn 5 S gy Y S g
ITHY FE AT AG o 1 gafed
ST % T BT GATA &, § qV G
¥ FE FET AR w9d A R
TG F= {56 =TT FT SR TSt
T & qF TF RS &, FATTRGEL, g

vaﬁgﬁnagfmﬁafr:rﬁ@ﬁwf@,

agl aTEfadt qg=eT a1 gF @ea% g,
S f oF a9 9gd o o ¥ FF Sl
¥ g | dETEal ¥ oy weEy gar der
FUT A1 98 AT IAL IF TN AR agh
AT g7 faret av g o gar fare
AT | gEfAT T A g 5 gt
F AR T FAAHT T FY & R0
g =1fed WX a8 w9 § | 39 wal
F AR § THAT TS, TEIR GEFIT
ZIT, LT NH ZI, ST o a8 9m
TR g9 ATfq F @Wr Fgf 9 T @
F1 FEAT AT TR F AT A
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[0 q=FaeaT ATy
grafas =gage § FE wF AL
grar 911 g F 97§ a8 oI
AT a1 a A ¥ B AN A FET
€ 2 FaT T F]F W Ay At H
AIZ FIAT O AR THF-E FT Q4
oY q | 98 I A AG QY| T -
W {5347 deeqoT qar e Y &
fe & s wgm 5 doma # @@
AT T 9gF A AT 98 Sifar Fi-—-
ot wifeat g8 @ 1 waeT w1 F
e gamaat F1 oFR gaAadr @
HIT ITN 7 TIEfaT T 9EH |

faard @ fagy wr (gifew
HEFAT TAEW) © FAATEAT £ g,
I FATRR |

o FaFRT ARTAW ;A THG
foee ® wew FAT 8, 9 R s g
ot 79 @ fF agd ¥ w_at #§
ATHY RE TG qET T §éT
g Ot F2 wg 4% Far, fag AR
o g #, f5 @Fe § ag wifasw @
f& wgt gadmadt oFw grm, agt
I O Fawd g | sar fag
59 ANF FOT T OH aga &
d g o sfd ag rasar g1 9
ymAg g R agagraw

HIEONT Tt S & g #fiy-
ATY 5/ A9 &1 g fagan @
N9 Z9 G ¥ WG ¥ ¥ a9 AR
Tefwal At wafas frean Feowad
AR AU F I7 ) § | QT F aaE,
T 1A AT & 7 < I T8 J1 STHY
wifgd f1; T & W 2 berer
late than never. 91 & @ W@
g foo sifirrmaor § foer & fF 9 @ 7
Y gF B SH & fOaT @ WM T ao%
g I ¥ GhYT Lo aSH! ¥ fad sqgear
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FY JrafT T wefFa 1 JHer R W
gRiY | 98 B § 4G awET | af WO
FUAIE FET ¢, q1 /e agfwar F
fag HIfSd, aifs oAw #Ad g991 B
ToEr qoE & % | W AgfEa &
fag 7 ®r X @ & faF sgr
F goEIS @ §, ar 6 g wafta
Fa7 3G &, W 79 a6 gy AR g |
zafad & oY ag ¥gW fF weoerm
FEAT & A1 78S ez A wehRAl ¥
fad Hifad ok g § I+ ¥ @9,
T AT ITF FYE TgT FEfAHT AL FWT |
T T G F WG aF F oAl & [AaF
faen sroaEdr &< €, @1 & &% ar
AT F ford us oy faam 717 afy fF
T q, wvfo w01 §, At ¥ for@
T AT F AL T TFT € qV Agtoat
F fad uge fad A ag=i & foF a
¥ | g@F 919 R OF a7 AR FEA 8,
g: ¥ WRg av ¥ 9% wsfwal ¥ faa
srata® faear |7 ArE@F g, TG
AT STAq &1 & fF A =9 ga% 70
w3 F 1T & 5 3 oxal 7 v AgF 9% |
@El ¥ 9 & fad 9% O 989 ®Y
FIIT AGY G, ITH TH T3 FET 00T,
IR g7 @A TG e gEm o w1
9 g% W9 0¥ e q9wl ¥ fag,
qrE HT A, gfom AR a%T€
FARNT & ag%i ¥ faF JwEE F FEA
F O AN FOT AR STHT ATEY
afreet Y aTEIST AT GNTY OF % HTIHT
T T, THRATHE, FTHATE Fg1 g1 |

TF T AH A1 FEAT E | A
Fifezzgam & ag srafaesy faar gur
g fr 5w 3w 7 9edy & o) gw ARay
FOT T gL AFT Fgl omar g 5 o7
FW AR AT G@EX | GG 4 @
T g R Y R, o T S 6 wgr-
T &, AT §, AITE &, T F T qAX
&, aTg R FrAATE T W@ E; Wit



|
\
l

321 Motiorn of Thanks on

WA & qSEl §, 4R W F AGTEEY
agl 8, o Ty gt g, sofad
%24 & f 99 F7 U I A AR
3w 7 g gU W OF g TF Ay W)
RO SR qEA FT AT | M qF
g 4T AT @] 7, FEA AN
AR 41 Ty AAT AT @, T
U § AgY "wran | safed gEerda
THT 99 WA 9 W g @ e Awm-
T4 & 1 A 7ga § WS Fq & 5 wa-
ez # wifgfaaa & qU ameEt A€y
T | 3T gv T ¥ AW g wg & F
T IO § 98 qEI 1T & ;ifF A
¥ wifgfemm 4 fFar s wr §
R 3w 9 wifefomw fFr s @
A5 IIg § fF wgraee #§ a1 wEw #
TR &) g EY, Y &Y AT qIL A
# FEEdl g A AEl & 9 7e-
g A owars s A ) gafen A7
FIHI  J14°7 2, afs F15 qog T
B9 FTH ¥ {72< § /g A1 &, @9 X
A fEdma g S g A ¥ fad
qare A gar, wifs g @1 T
qA1 qETW, qGI G GEEmm T @
I, /R 92 A8 gAAd 5 ou=g
w9 & g 7 @ a® Jamw ==
s ofF @l T ¥ oA Sw
#1 9T FT G6d § | AYTAT T AW
g g fF 9 & agr wifgfazm
™ g, 39 faw ¥ agt # 9keE a9
T & | WAg TS T ST #Y
Ml § fama &, SEE S 3o
FUT To FT TgIT agr ag T ¢ | AT
g Garw e are 7€ 8, 39 e
FET AT | IT 9E T F awH
g @ AR Rl aTa &7 AT g, 18
FgT W fag Afewsr & 1 & @ =@y
frag s fF afs w0 ek 3 #
seat ¥ et afgfaae @ Y Fifer
FE AV AT TS & G, A AG-
U F AT ARE F A A w6
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TH A AR A EEAr A g
AR 7g W & fo W Ew | g,
Tg FEN AGT ARFA §, a9 ¥
IFTA € I & | AT a9 I § F
T G99 A5 F1 fae # faar
g g & 9y 9Fr g W § AR
FF T@T F FRO ST W\ A
T FY T I W 1 WA
A 9% W O§ AR Wl W@
F fo o g § 1 7l # g |
feart 9% B § | g AR a9
I3 WEU H @ & geE a7 .
fat sgedt & =<l ST W R 1 &F Fg
< quE §39 & f@ @ # aRw
FH g, TG T H qI&IE I &Y
FH R, T JgrAT A AN AT AZW
¥ AT & FTE | S G AFT T
EL F AT TE QFT AT T T g9
T A W qg F TG UF qOh |
T QU § ;W F oy T T 4,
R AEE tF ¥ T
9RAJ {8%% H FWOMT § IF AEA
A LU @ ARG
g, o %t ey ©F " & A
2 | T FT AIAT A T f5 uF e
¥ AT F T FT AEET Yo HT
Ffma d g 9l ST W | ™
FT qeq FIO A § fF gy & dwn
F fag ®1% 7 oeuy § HIX 7 ey 7
FT FIE F4T TS & | 19 I8 agral
¥ #1¢ 3w Tl faear a1 3 aedd
FT WML I35 & | | 1 98 fo@
A E, 9 W F T wrawmE
I AT I U FT A g, T 99
gal & fF F A AR AR
F g ¥ 99 9§ oK @ aQ
RO AT IRA T AT AT @& |
A ¥ T @ @ g, afew
gH #g Tad w0 Aifed 5 g
W W R & fag aeld &Y
HIX TR 2, S8 qg@T A & AR
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[*r dFr=A e
AT TS & W T & AFT T |
99 T W §9 Q1T 9T 1L quT A
A, FIS AATEGT ALl TAA, TG AR
W A9 ¥ FHAE G g1 gEd
g1

JoEaTeay (3 anEs o)
AT AT FT GAY GH & T |

st FaBTATT ATOAM : F & q
frae # woAT Wi SRt FT g 0

SqeAT A (st AwES gad) o
oY A AN e ¥ oawd §

st FawAEA A ¢ mifEy
I @ A Tt ¢ 5 g v o=
W E ¥ FH gE) 99 ¥ Fi9
FN AT ¥ g2 AR g @tEE & ar
f& wsaafs s & g Wil & qurs
&, FIfF AIIET ¥ AYGAT 7S IFT T
AW H TR F A FW ) FE
Tt # g T & 1 g 5 S
¥ 59 gre oY faeard & 2 1 s
I TG 2@ A, qEE H o T
AR A F IR @} &
o W § oF fafaw fao femrd 2
@ g "X TEr =X W § oA
T Sfta # g @ fgd ag @, e
AT OFaT TE WY

m@qg%ug%@maﬁsw
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g oS 1 mwmfa g 'R
#1, gATX Yaeit &1, gER fafaeed &
HR qF HT AUAT T T FE H 0
Y =1l fF 3w § Sieq ¥ Seg NOAA
iz da1 g1 | o oM & aw
9 & gH TAT T FT A § AR
I AT FT LAY qT THh § | &
e sfeiw F W oYW TG w9
SE

T SfevT T & 919 gL TH
T H TG AT FH GET AR EF
& & W H W A A AT |
W FAEl & fAq g9 qrfedl ¥ @@
T A T | Ffe qF 3@ F 919 FgAr
gear § % 59 s dfgqr #1 w9 X
/Y W IR FEfwe 9@l #R
SEET F AW A ST |

ot dto Fo AATAY : 97 FAE
R ~

sft FFFIAT AT F 4 F Q1Y
%g a%ar g o awvr mveme "@fg@r
g HHfTRE WX ST & Wl F
arer | fafewal & @7 o

Surr B, D, KHOBARAGADE: One
instance I want.

Surt DEOKINANDAN NARAYAN:
This is not the place to give you an

instance, gAR S Feafsas 7ig &, SgiY
qger AveT O 915 § A€y a9 F
qver | a3 & F19 FY gH a9
AT & FET T HR R a9y
T FTH BT IGAT ENIT | AEEe g
F forg &% OF sae @, gud o
FI AT AT T 28 919 71 FT gw I
F1 AW TG TET GFa @ | afew 7O
g ¥ WX @EFT ARONT
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ot TR o ¥ ag g @ R 3
ST ¥ ST AT {7018 39 WA #
MY E A T 3§ qalt g G &%,
TqT qIHE [& FY, TG1 CHETT @
F, (R 79 3T & Faea gfEaed &
FM H T AW 7 T |

Surr B. D. KHOBARAGADE; Mr.
Vice-Chairman, Sir, while discussing
the President’s Address, almost every
Member has referred to the recent
elections. Even Shri Deokinandan
Narayan who objected to Shri Bhu-
pesh Gupta’s reference to elections
could not conirol hig feelings and pas-
sions, and he also has referred to elec-
tions. Naturally I would also like to
dea] with some of the aspects of the
recent elections. Because every indi-
vidual who believes in parliamentary
democracy who desires that parlia-
mentary democracy should be streng-
thened in this country and who desires
that national integration should be
achieved as early as possible, will de-
finitely continue to think gbout the
elections and about what has happen-
ed in the elections.

Sir, Shrj Deokinandan Narayan has
stated that the Congress Party has
achieved victory in these elections.
But I may mention here that the Con-
gress has secureq victory by adopting
illega] and corrupt means.

Surr DEOKINANDAN NARAYAN:
Question,

Surt B. D. KHOBARAGADE: One
instance has been quoted by  Shri
Bhupesh Gupta. Even the personality
of the President has been introduced
in the election campaign. Actually
the President is above all party poli-
tics. He should not be involved in
any party politics. But no less a per-
son than the Law Minister of the
Government, Shri Asoke Sen, has
published one book and he has print-
ed the photograph of the President.
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Sar1 BHUPESH GUPTA: I have got
the book.

Surt B. D, KHOBARAGADE: The
book is here. Shri Deokinandan
Narayan, if you want you can read
the book. Shri Bhupesh Gupta has
got the book. Casteism is rampant.
Everybody says that. Even the leaf-
lets angd the literature that have becn
published by the Congress Party refer
to religion, And there is another
book which has been produced by
Shri  Bhupesh Gupta. There are
numerous instances. I will not quote
many because the time atmy disposal
is very short. But I will quote only
iwo very important instances, Shri
Deckinandan Narayan said that the
Republican Party was the first lo
break the code of conduct. He could
not quote even one single instance.
But I will quote now. . (Interruptions.)
Shri Kannamwar is the Health Mini-
ster of the Maharashtra Government;
he is the Deputy Leader of the Maha-
rashtra Government. While address-
ing an election meeting in the Katol
constituency in Vidarbha, he said that
the Samyuktha Maharashtra Samithi
candidate was a marwari by caste and
therefore nobody should vote for him.

Surr BHUPESH GUPTA: Shri

Humayun Kabir sought votes in the

name of the Muslim religion.
(Interruption.)

Surr DEOKINANDAN NARAYAN:
In the same strain, even In a worse
strain you did it.

Surr B. D, KHOBARAGADE: Shri
Kannamwar appealed to the people
that they should vote for the Con-
gress candidate because he was a
Mahratta Kunbi by caste and that
they should not vote for the opposi-
tion candidate because he happened
to be a marwari, a candidate of the
minority community . What has the
Congress Government done? I will
quote another instance. Dr, Panjab
Rao Deshmukh happens to be a Mini-
ster of this Government. Sir, he
addressed an election meeting—his own
election. I would like to mention that
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the opposition party had set up Shri | of the People Act and made it an

Gawai, a Scheduled Caste candidate
there. While addressng a public
meetng, Dr, Panjabrac Deshmukh, the
Agriculiure Min'ster of this Govern-
ment, said that the people should not
vote for that candidate because he was
Mahar by caste. He said, “Don’t vote
him.”

Sert DEOKINANDAN NARAYAN:
Did you not quote Dr. Ambedkar
every now and then?

Surr1 B. D. KHOBARAGADE: Is it
referring to communal feelings, my
dear fr.end?

Sur1 DEOKINANDAN NARAYAN:
Is it not the same th.ng?

Surr B, D. KHOBARAGADE: Dr.
Ambdekar is not

Sur1 BHUPESH GUPTA: But how
does it justify Dr. Panjabrao Desh-
mukh’s action?

Surt B. D. KHOBARAGADE: Dr.
Panjabrag Deshmukh referred to the
Mahar community which is one of the
Scheduled Caste communities in most
derogatory and highly objectionable
manner and said that the Mahar
community had given up eating meat
and therefore the prices of foodgrains
had gone up. This is the argument,
this is the logie, this is the reasoning
of not an ordinary person, but of one
M nister, and that too the Minister of
Agriculture. He is giving the 2xpla-
nation as to why the prices of focd-
grains have gone up. According to
Dr. Panjabraoc Deshmukh it is because
the Mahar community has given up
eating meat, This is the propaganda
done by the Congress candidate. There
are numerous instances. I will not
quote them, but two mportant in-
stanceg of Ministers have been quoted.

Surt SHEELL BHADRA YAJEE:
These are all fabrications.

Sart B. D. KHOBARAGADE: Let
the hon. Member instituie an enquiry
and I will produce the evidence, and
prove that my allegations are correct.

offence that if any candidate or «ny
party indulges in communal or caste
propaganda such candidates would be
prosecuted and punished. May 1
snow, when we have brought instances
of this k'nd to the notice of the Gov-
ernment, what action has been iaken
by the Government aganst Shri
Kannamwar and Dy Panjabrao Desh-
mukh for having indulged in commu-
nal propaganda in the elections, and
if the Government cannot take any
action why should Shri Deckinandan
Narayan blame the opposition party
members? If they cannot take any
action, it clearly proves that the com-
munal element, the caste element is

being introduced by the Congress
party and not by the opposition
parties. Take the list of any State

candidates set up by the Congress for
Parliament or for the Assembly. The
candidates set up by the Congress
were set up on one consid :ration only,
that was on caste consideration.

What about the money that has been
spent? The Representation of the
People Act has made a provision that
no candidate should spend for the
Assembly election in Maharashtra
more than Rs. 7,000. In other States
it is different. But in Maharashtra for
the Assembly, no candidate should
spend more than Rs. 7,000 and for the
Lok Sabha more than Rs. 25,000, Now,
my friend, Shri Patnaik, said that the
Congress Party spent in Orissa Rs. 12
lakhs for 19 candidates. That is the
party expenditure, and each individual
candidate has spent more than Rs. 2
lakhs, Rs, 5 lakhs and in some cases
Rs. 10 lakhs. Sir, it has been reported
in g number of papers that the Cong-
ress candidates spent Rs. 10 to Rs. 15
lakhs.

Surt AKBAR ALI KHAN: That is
a good case. You can go to the Elec-
tion Commission and get it modified.

SHrr B. D, KHOBARAGADE: My
hon. friend need not give me advice.
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I know the question of going to the
court is not important. We can
5 p.Mm.  do that. But if our people want
that democracy should flourish
in this country, and if we desire that
there should be national integration
then it is up to the Government and
to our hon. friends to see that such
things do not happen in the elections.
It is not a question of going to an
Election Tr’bunal with a view to set-
ting aside an election., It is a ques-
tion of the foster'ng of Parliamentary
democracy in this country; it is a ques-
tion of achieving the national integra-
tion in this country as early as pos-
sible.

Suar1 DEOKINANDAN NARAYAN:
But your line of approach is worse
than communal approach.

Surr B, D. KHOBARAGADE: Well,
if you want to ruin our country, I
have nothing to say. Now let me
proceed. Well, here are the instances
that I have been quoting, but if you
do not pay attention to this problem,
then our country will be ruined, and
in the interests of the nation I may
say that the Government must look
into all these allegations and enquire
whether these allegations are correct.

Sir, there is another aspect of the
elections. Now the Congress Party
could poll only 45 per cent. votes,
and with the support of 45 per cent.
of the voters in this country they have
secured 72 per cent. seats in the Lok
Sabha. The Communist Party have
polled 10 per cent, of votes but they
have secured only 5 per cent. of the
seats in the Lok Sabha; it is little less
in proportion to the votes they have
polled. The Swatantra Party polled
about 8 per cent, votes, but the seats
secured are 3 per cent. The same is
the case with the Republican Party;
the Republican Party polled about 2
per cent. of votes but secured less than
1 per cent., seats. OQur country is
divided into a number of castes and
communities, and as I have pointed
out, communal feelings are always ex-
ploited during the elections. There-
tore, there comes the question of
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minority and majority. In such ar
atmosphere, naturally it s difficurc
for the minority people to get their
due representation if we have these
single-member constituencies and this
voting system. The Lok Sabha does
not correctly reflect the opinicn of
masses. Therefore, I would like to
suggest. If we want to give due
representation to the minority com-
munities and if we want that Lok
Sabha should correctly reflect the
opinion of masses, then the present
voting system should be changed. We
should have multi-member constitu-
encies with cumulative vot'ng system.
Then only we shall be able to give
proper representation fo the minority
communities, and the parties polling a
certain number of votes will have
proper and proportionate representa-
tion in the Lok Sabha and in the
Assemblies. Therefore I would like
to suggest that before the next elec-
tions this point should be considered
and every effort should be made to
have multi-member constituencies
with cumulative voting system.

Then I would like to refer to an-
other question. The President has
referred in his Address to Indo-Pakis-
tan relations. He has stated that
“Indo-Pakistan relations have shown
no signs of improvement” I am
rather disappointed to read this sen-
tence. Sir, it shou'd be our respon-
sibil'ity and endeavour to maintain
cordial and friendly relations with our
neighbours. Unfortunately, as it is,
even the relations between India and
Nepal have recently become strained,
whereas the quarrel between India
and Pakistan is a long-standing one.
But even then effort should be made
to wipe out all the differences and to
foster friendly and cordial relations
between the two countries. Sir, we
have solved all the problems that were
outstanding between India and Pakis-
tan. We have paid about Rs. 85 crores
and solved the canal waters dispute
with them. We have even given them
Berubari—our territory. And so the
only problem that is facing our
country today is that of Kashmir, and
effort should be made to solve this
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problem also. If I remember correct-
lv, I had read in the papers that
Pandit Jawaharlal Nehru, our Prime
Min'ster, has made an offer to Pakis-
tan suggesting that the issue of
Kashmir should be solved by negotia-
tions, and the proposal was—to solve
the Kashmir problem-—that Kashmir
shou'd be divided, the cease-fire line
between India and Pakistan forming
the basis for discussions between the
representatives of India and Pakistan.
It was unfortunaie that President
Ayub Khan of Pakistan did not accept
the proposal.

Surt SHEEL BHADRA YAJEE:
Pandit Nehru never said 1 ke that.

Surr B, D. KHOBARAGADE: You
please read the papers. Recently I
read that he has invited the President
of Pakistan to visit India, and it is
encouraging to note that the President
of Pakistan hag accepted the invitation
and he will be visiting our country.
Every effort should be made to solve
the Kashmir issue on thig basis. Long
before, that is, about 10 or 12 years
back, Dr. Ambedkar had suggested
that we should have friendly relations
with Pakistan and for that purpose we
should solve the Kashmir problem
peacefully by negotiations. He even
suggested that Kashmir should be
divided, the area of Muslim population
going to Pakistan, and the area of
Hindu population coming to India.
The Republican Party has included
this programme in its manifesto. I
am glad to learn that, ultimately,
after some 12 years of conflict and
struggle, our Prime Minister has
accepted this policy.

Surr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): Not on the
basis of the existing cease-fire line.

Surr B. D. KHOBARAGADE: What-
ever it be. What I am trying to say
is that the policy of dividing Kashmir
has been accepted by our Prime Mini-
ster, and where the actual line divid-
ing Kashmir should lie, what areas
should go to Pakistan and what to
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India, are different questions—they
can be settled during discussions and
negotiations with Pakistani represen-
tatives. But I am glad to learn that
ultimately our Prime Minister has
accepted this policy, thig line of action,
and he is thinking in the direction of
dividing Kashmir, and I hope that
when President Ayub Xhan comes
here, our talks, discuss’ons and nego~
tiations with him will bear some fruit
and that ultimately we shall be able
to solve the problem of Kashmir and
try to create friendly relations between
India and Pakistan.

Sir, we have liberated Goa; it is
really an encouraging thing; this had
to be done. Actually, every other
political leader in this country had
stated that we cannot liberate Goa
until and unless some military action
is  taken. But unfortunately no
attention was paid to the advice given
by almost all the party leaders in this
country, great philosophers, politicians
and statesmen. But ultimately our
Prime Minister had to take that
action, and ultimately it proved that
the Goa problem was one that could
not be solved by peaceful methods.
If you wanted to liberate Goa, there
was only one alternative and that
alternative was military action. We
are glag that we have liberated our
brethren in Goa, and that now they
will be part and parcel of this
country. Here, what I want to know
is this. What would be the political
set-up in Goa? Would Goa be a
separate State? Would it be a Cen-
trally-administered area, or would it
be integrated with some other ad-
joining State, Mysore, or Maharashtra?
In my opinion the will or the opinion
or the views of the people there should
be taken into consideration. The view
should be respected. But so far as 1
am concerned Goa cannot be a sepa-
rate State. It will be too small and
economically it would not be viable.
Therefore, it cannot be a separate
State. But then there are two alter-
natives. Either it can be a Centrally
administereq area or it should be in-
tegrated with some other State. Sir,
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in my opinion, Goa should be integ-
rated with Maharashtra. It should not
be Centrally administered. Goa has
linguistic, cultural and other ties with
the State of Maharashtra,

AN Hon. MEMBER:
also.

Surr B. D. KHOBARAGADE: Very
little. I do not think if there are
many schools or other institutions
which can show some sort of affinity
with Mysore but there are hundreds
of schools and other cultural associa-
tions and institutions which definitely
indicate that the people in Goa have
cultural associations and link with the
people of Maharashtra. If we take
into consideration all these factors,
then in my opinion Goa should be
integrated with the State of Mahara-
shtra.

And Mysore

Sir, after the liberation of Goa, the
world reaction to some extent was
not favourable. There were a number
of independent countries, particularly
from Africa, which approved our
policy with regard to Goa but there
were a few exceptions where they
could not approve our policy. I fail
to understand why they should dis-
approve the policy which was adop-
ted by the Government of India, I
am particularly perturbed to know
the reaction of some of the people in
America. Sir, we have waited to
liberate Goa for the last fourteen or
fifteen years. Actually this portion of
our country should have been libe-
rated long before but we waited with
patience, we negotiated with thg Por-
tuguese power but they could not
come to any understanding with us
and, therefore ultimately we had to
take this step. Therefore, we have
done nothing wrong in liberating Goa
by military action, But the point that
I would like to make is this. Qur rep-
resentatives abroad have done ho-
thing to create a favourable reaction
in favour of the action that we took
in Goa and due to that failure we
have lost the goodwill of some for-
eign countries. Therefore, in the next
few days we should try to create

goodwill in foreign countries, parti- |
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cularly in America., Because our de-
velopment plans are there. We have
to see that our development plans

succeed, they do not fail for
want of sufficient and adequate
financial aid and support from

other foreign countries, Only recent-
ly we have read in the papers that
America would not be setting up the
steel plant at Bokaro because of our
action in Goa. If that is the reaction
which was created in America we feel
sorry for it. Therefore, our represen-
tatives in America and other Western
countries should try to make people
understand our point of view about
the Goa action and convince them that
whatever we had done was inevitable
and was done as a last resort. If we
can create such goodwill in foreign
countries, then I am quite sure and
confident that foreign aid will be
forthcoming to help our country to
develop industrially. Therefore, Sir,
this point of view should also be con-
sidered and every effort should be
made to create goodwill in other ways.

Surr N, K. DAS (Orissa): Mr, Vice-
Chairman, Sir, I deem it a pleasure
and a privilege to associate myself
whole-heartedly with the Motion of
Thanks that has been so ably moved
by my friend, Shri Bhargava, in respect
of the Address that was given to both
the Houses of Parliament by the
President the other day.

The Address very rightly touches
upon our many achievements in
several sectors of gur national life, It
also gives a correct picture of the
position in which we have found our-
selves internationally. That we have
registered remarkable progress in
stepping up agricultural production
not only of food crops but all com-
cercial crops and at the same time we
have added to the industrial growth
of our country by producing more
iron, more steel, sugar, cement, etc., is
a thing which will be disputed by
none except those having perverted
minds.

Sir, the figures indicated in the
President’s Address and also exten-
sively quoted by the honourable mover
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of the motion constitute a conclusive
proof of our achievements. Our
achievements in the sphere of interna-
tional politics have been no less
remarkable. As a result of our Gov-
ernment’s accepted policy of keeping
aloof from the power blocs and main-
taining an  att:itude of absolute
neutrality; we have risen high in the
estimation of all big nations of the
world, and in spite of the pinpricks of
our mmmediate neighbours, Pakistan
and China, we have been forging
ahead in playing a more and more
effective role in the solution of world
crises.

It is also an indubitable fact that
our country under the leadership of
our Prime Minister has on all occa-
sions behavedq in a manner which has
added to the dignity and prestige of
the world organisation, the U.N.O,
while some of the big world powers,
who call themselves the protagonists
of the U. N. O., have on several occa-
sions felt no scruples to sabotage the
decision of the U. N. O. by pulling
strings from behind. That India has
always come to the rescue of the
U. N. O. and courageously vindicated
its authority, was admitited by no less
a person thran the late Mr., Ham-
marskjold, Secretary-General of the
U. N. O, a few days prior to his un-
fortunate death or assassination.

Sir, the liberation of Goa is an apt
illustration of what 1 have stated
above. India waited for long four-
teen years for a peaceful solution of
the Goa issue. This question was
raised repeatedly is the United Na-
tions Assembly anq Portugal was cal-
led upon to end its colonialism there.
The Salazar regime not only turned
down the mandate of the U.N.O. but
declared Goa to be part and parcel
of their mother country and started a
series of provocative actions against
our country. .India’s patience came
almost to a breaking point. Any fur-
ther waiting and inaction would have
amounted to cowardice and cowardice,
according to the apostle of non-vio-
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lence, is a worse form of violence than
naked violence itself. India had no
other go but to send her armed forces
for the protection of her nationals.
The liberation of Goa was brought
about with the minimum of violence
conceivable. While the entire world
acclaimed this action of the Govern-
ment of India, the discomfiture of
Portugal was too much for some of
its NATO allhies to accept the inevit-
able and unnecessarily a false alarm
wag raised by them for the time be-
mg, The passage of time, however,
has allowed truth and justice to vindi-
cate themselves and Portugal’s NATO
allies appear to have now become re-

President’s Address

conciled to the change-over. The
way 1 which we have successfully
handled and solved the Goa issue

augurs well for the solution of our
problems in respect of our relations
with China and Pakistan. It is now
only a question of time when we shall
solve the Chinese and Pakistan pro-
blems to the full satisfaction of our
people.

References have been made by some
of the friends opposite to the general
electiong and they tried to black-mail
the clear and unambiguoug verdict
of the general elections which have
just ended. I am sorry that my hon.
friend from Orissa belonging to the
Ganatantra Parishad . . .

AN. Hon. MEMBER: Not the Gana-
tantra Parishad but the Swatantra
Party.

SHrI N. K. DAS: I mean the Gana-
tantra Parishad which has now merg-
ed itself into the Swatantra Party,
that hon. Member made some unhappy
and uncharitable remarks in his
attempt to prove that the success of
the Congress in the parliamentary
elections was brought about by unfair
means. ] hold no brief for the Con-
gress chief in Orissa, Shri Patnaik.
But I have personally seen him work
incessantly day and night and against
heavy odds for the success of the
Congress nominee. Personally speak-
ing I do not subscribe to the common
saying that nothing is unfair jn love
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and war. I do not know how much
money was spent by the Congress in
the recent electiong there. But I have
heard it said in certain quarters that
Shri Patnaik, the Chief Minister of
Orissa, made a statement somewhere
to the effect that the Congress spent
Rs. 12 lakhs in the elections. I have
not tried to verify.

Surt GOPIKRISHNA VIJAIVAR-
GIYA: How are we concerned with
Mr, Patnaik here?

Surr N. K. DAS: I have not tried
to verify this statement and so I am
not in a position either to confirm or
contradict this figure of Rs. 12 lakhs,
I can, however, boldly contradict my
hon, friend’s other allegation that the
officia] machinery was used during
the elections in favour of the Congress
nominee. I can Ssay s0 boldly and
freely in respect of my own district
Balasore where I attended several
election meetings and also attended
meetings addressed by the Chief Min-
ister, There was no officia] interfer-
ence in the elections as such or in the
electioneering campaign prior to the
elections. (Interruption.) May I
most humbly and respectfully say to
my friend and his other colleagues of
the Ganatantra Parishad, now merged
into the Swatantra Party, that in my
opinion they will be simply deceiving
themselveg if they think that their
discomfiture in the recent elections
was brought about by the influence
of money. To say that huge masses
of the people were influenced to vote
for a particular set of people means
an unmerited reflection on the elec-
torate.

Surt BHUPESH GUPTA: Votes you
can buy.

Surt N. K. DAS: The Ganatantra
Parishad was an ally of the Congress
in the twenty-two months old Coali~
tion Government in Orissa and they
broke away from that Coalition and
parted company with their Congress
colleagues, on the ground that they
could not see their way to merge with
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the Congress which is admittedly a
nationa] organisation of long standing
Some of us did not like this decision
of the party at that time. But all the
same, we respected their decision
But to our great surprise immediately
prior to the last elections they had na
scruples whatsoever in merging them
selveg completely with the Swatantre
Party which is an anti-national ana
reactionary party.

Ax Hon. MEMBER: Anti-national?

Surr N, K. DAS: Such frequent
change of fronts does not bchove a
respectable political] party and the
electorate have taught them the only
lesson that they deserve. It is there-
fore, no use

Surt LOKANATH MISRA (Orissa):
What about the P, S. P. and Commu-~
nist allieg of the Congress?

Surr N. K. DAS: It is no use, there-
fore, charging the Congress with adop-
tion of unfair means and my humble
advice to my friends of the Ganatan-
tra Parishad is that they will do well
to desist from blackmailing the Con-
gress or any other political party and
turn the searchlight a bit inwards.
With these words, Sir, I conclude my
remarks. Thank you,

sfY dto ®Wo A : FETNT IU-
TR WRIEy, A a1 9 faee &
99 g T & AR Tegafd S
Ao 9 qEE fa= g

2

Tue VICE-CHAIRMAN (Sur1 Nar1-
svL HasaN): You may speak till 5.30
p.M. when the Budget will be present-
ed. And then you can continue to-
morrow., You may start your speech

s fto dro &Y : Uy AENRT &
Fiyaww & graey § S oA ST
JEqTE 59 AT ¥ SRgT & SuH! gHEA



339 Motion of Thanks on

[=7 Yo dro #3T]

F & AT T QST gaT § | SURATEAE
. WERT, IO TR i aEEE ee-
qfey Sft & < a1 a1 Seord AT & A
I JIQ K F TS F ICE 3T q&q &
AN FF AEAT g3l T AT
fom & | ST 9 ¥ AR § 39 e A
Fo foret o o gaew ¥ 99 @ Ty
g N F L ATl H ¥ FT A W
a1 74 gfee § mfiamo § 9 a w8l
FE T & I wEIe ¥ Fawg 9 92
& 39 FY aTF | T 3T 0EA BN
oHfq T AT §

sgafd S § owow wbvareer §
HIFA F I FT@ ¥ AR & =
¥, W1 3 felt See & & g s
FETY SEET ¥ &F g, winfrw
Frgeyl T SeorE fRam @ ST gamn g
fe o7 S ® foge i & Fr
ifg & WA gweEE 1 qEEr
SYrEfaEt & = § AR Awgl ¥
TEH, IR FIAT AL W
gy H gy weerld St ¥ g9
=ad forar & aanfy W& 38 719 77 @
% T g &1 § ware ® gofr sy
¥ U I g3 A S qeae §
ST AN & 3@ LT gl T |
9 9 fF 99 gEAT W q@i I
g1 o1 @ W OF g G856 o gt
TAC a8 §7 I aQ FT I
foaT fF 92 23aTe U TeHfaE Feare
AT ST JEHT GrIT AT J AT | qd
T AT B LI B T F0AY o
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wfeT a1 99 @9 g7 § a9 g A9
Il § 1 MR T 4 &, AW
graTErs wRvw, Y fe W & el
gafewes ¥ geame U8 qud AT -
Fr W N 97 fF T AT 9T 9 A
IHFT U &I 2T 98 41 {6 99 gear
F gT AT 9T AT g7 oI faeaed
F ST AFqET & I IR TF AT A
FT GATA AT, ATKT AT AT gAY
T HET 98 A7 fF 99 ggamer & T OF
HAET IS FY FE A | AT F fod
WA FY ME T Uw Sees e w1
T & A dfees die w1 @g v g
¥ 98 FEaT 1 T A1 )

THE VICE-CHAIRMAN (SHRI
NarisuL HasaN): You may continue
tomorrow,

THE BUDGET (GENERAL), 1962-63

Tue DEPUTY MINISTER or FIN-
ANCE (Surr B. R. Buacar): On be-
half of Shri Morarji Desai, I beg to
lay on the Table a statement of the
estimated receipts and expenditure ot
the Government of India for the year
1962-63.

Tue VICE-CHAIRMAN (SHRI NaFI-
suL Hasan): The House stands ad-
journed till 11.00 A M. tomorrow,

The House then adjourned
at thirty minutes past five of
the clock till eleven of the
clock on Thursday, the 15th
March 1962,



